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Tel. No. : 23676480, 23524236, 23519110
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IR FReerd (T51)
DIRECTORATE OF INCOME TAX (SYSTEMS)
T AR T T, i T, -, SUSAA T,

ARA Centre, Ground Floor, E-2, Jhandewalan Extension,
= feeoft INew Delhi-110055

F.No. SW/3/9/2007-08/-DIT(S) Dated: 10/03/2008
To,

The Chief Commissioner of Income-tax (By Name)

Ahmedabad/ Allahabad/ Amritsar/ Bangalore/ Baroda/ Bhopal/ Bhubaneshwar/
Bareilly/ Chandigarh/ Chennai/ Cochin/ Coimbatore/ Dehradun/ Delhi/
Durgapur/ Guwahati/ Hubli/ Hyderabad/ Indore/ Jaipur/Jalpaiguri /Jodhpur/
Kanpur/ Kolkatta/ Lucknow/ Ludhiana/ Madurai/ Meerut/ Mumbai/ Nagpur/
Nashik/ Panaji/ Panchkula/ Patna/ Pune/ Raipur/ Rajkot/ Ranchi/ Shimla/
Shillong/ Surat/ Thane/ Trichy/ Trivandrum/ Udaipur/ Vishakhapatnam; and

The Commissioner of Income-tax (By Name)

Agra/ Bikaner/ Calicut/ Dhanbad/ Gandhinagar/ Gwalior/ Jabalpur/ Jalandhar/
Kolhapur/ Muzzaffarpur/ Mysore/ Patiala/ Rohtak/ Sambalpur/ Varanasi/
Vijaywada/ Delhi (CO)/ Mumbai (CO)/ Chennai (CO)/ Ahmedabad (CO)/ Bangalore
(CO)/ Bhopal (CO)/ Bhubaneshwar (CO)/ Kolkatta (CO)/ Cochin(CO)/ Chandigarh
(CO)/ Hyderabad (CO)/ Jaipur (CO)/ Kanpur (CO)/ Patna (CO)/ Pune (CO)/
Guhawati (CO).

Subject: AST Software for Form Nos. ITR 4, ITR 5 and ITR 6 filed for
AY 2007-08 - Reg.

Sir/Madam,

A functionality to process returns filed on ITR-4, ITR-5, and ITR-6 for 2007-08 is
being released by AST Instruction. Earlier, for form no. ITR 4, an interim solution to
process on 2D platform was provided vide AST Instruction No. 62. Henceforth, all
ITR-4 forms should be processed on new software which captures all the fields in the
return. Returns already entered on 2D platform may be processed on the old software.
The facility to process ITR-4 on 2D platform shall be withdrawn shortly.

2. The salient features of present release are as under:-

e Processing of e-filed & non-e-filed ITR-4 & 5 and e-filed ITR-6 returns
e Simplifications of TDS matching procedure.
e Use of Color Codes for better resolution and ease.

3. All RCCs may, therefore, download all files in binary mode from the server
128.91.16.240 using the user-id : astusr password : astusr. The directory name is:
/home2/ast/ast2007-08/version8. The file ASTO1R78.FM X has to be executed by
the data base administrator only on RCC data base. Before execution, DBA has to
connect with NCC database. DBA must take back-up of the existing Database at
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RCC. Incaseof any ‘E’ type error, the same may be informed to this Directorate
with complete details of the error message.

4. On successful completion of the above procedure, DBA may intimate the same to
this Directorate. In case of any problem faced in implementing the above
instruction Shri Bhartendu Dobriyal, Deputy Director (Systems) may kindly be
contacted at Tel. No. 23528885.

5. A soft copy of this instruction and earlier instructions has been placed at the NCC
and I taxnet server. The same may be downloaded by the RCC and provided to all
Assessing Officers.

6. This instruction also contains details of various validations, computation rules and
logics given in Annexure A, B and C. The AOs may find time to go through the
same & offer their valuable suggestions to further improve upon the software.

Yours faithfully,

(Harish Kumar)
DIT(Systems)-III
New Delhi

For any clarification, you may also call Sh Amal Garg- 23593100, Sh P V Gupta - 23676440,

Sh. Bhartendu Dobriyal, Tel. No. 23528885

Enclosed:

Annexure A

Annexure B

Annexure C
Copy to:
1. P.P.S. to Member (Leg & Comp.), Member (IT), & Member(R) CBDT for information
2. DGIT (Systems) New Delhi for information.
3. The Senior most Technical Person (By Name) at Computer Centres - Agra/ Ahmedabad/ Allahabad/
Amritsar/ Bangalore/ Baroda/ Bhopal/ Bhubaneshwar/ Chennai/ Cochin/ Coimbatore/ Delhi/
Hyderabad/ Jabalpur/ Jaipur/ Jalandhar/ Jodhpur/ Kanpur/ Kolhapur/ Kolkatta/ Lucknow/
Madurai/ Meerut/ Mumbai/ Nagpur/ Nashik/ Patna/ Patiala/ Pune/ Rajkot/ Ranchi/ Rohtak/
Shillong/ Surat/ Trivandrum/ and Vishakhapatnam for information and necessary action

(Harish Kumar)
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Annexure A

AST Software for
Form Nos. ITR4,ITR5and ITR 6 filed
For AY 2007-08
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AST INSTRUCTION NO. 65 DATED 10-03-2008

1 Processing

Following processes will be used to enter/capture Return details for form types ITR-4, ITR-
5 and ITR-6 for A.Y. 2007-08 in the system and process them.

This module is used for processing of returns filed by Assessee. It has the following options:-

1

2

3
4.
5.
6

7

8
9.
10.
11.
12.

13.
14.

Create Bundles

Return Receipt Register
Returns

Initiate Processing

Initiate Processing Batch
Processing u/s 143(1)
Processing u/s 143(1) batch
Letters u/s 142(1)

Notices u/s 142(1)

Notices u/s 139(9)

Generate Defaulters Notices
CIB Processing

Bulk Return Upload

ITRV Entry

Following screen will appear after clicking the ‘Processing’ option

£ 17D - [GITDMAIN: ASSESSMENT INFORMATION SYSTEM]
Salm=tlpe M ZA55  Asmbt Rectification appeal  Give Effect Reporks  Query  Others  window

Create Bundles

Return Receipk Register
Returns

Initiake Processing

Initiake Processing Batch
Processing ufs 143013
Processing ufs 143(1) bakch
Lekters s 142(1)

MNotices ufs 14217

Motices ufs 139097
Generake Defaulters Motices
ZIE Processing

Bulk. Return Upload

ITRY Entry

b

Income Tax Application Systems.

ite menu option for working on the application. _.

Screen 1 AST Processing Menu Screen
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1.1

1.2

1.3

13.1

AST INSTRUCTION NO. 65 DATED 10-03-2008
Each of the above options is discussed in the following sections.

Create Bundles

AO will follow the existing process to create bundles required for processing of the

returns filed by the Assessee.

Return Receipt Register (RRR)

The existing process will be used for brief entry of manual returns submitted by the

Assessee. An entry will be made by the user in the return receipt register.

Data Entry of Manual Returns for ITR-4, ITR-5

This process is used to enter Return details (from the acknowledgment sheet) in the
system. These details include Return Receipt Register details also. Only arithmetic and
range-overflow checks are done in this process. No calculation checks or payment
matching is done at this stage. New return entry process has been created to handle

the return entry for manual returns filed on the ITR 4, ITR 5.

How to start — Data Entry (Modified Procedure)

The following steps are required to be followed:
1. On accessing the SMRETURN Data Entry Screen, the following information
will be displayed:

a. AO Code
b. Receipt Year ( Default value will be equal to Current Assessment Year
e.g. 2007-08)

c. Assessment Year ( Default value will be equal to Current Assessment
Year e.g. 2007-08)
2. User will enter the Bundle Number and Acknowledgment Number.
Return Type (ITR-4, ITR-5 or ITR-6) will be selected using a drop down list.
The entry of this field is mandatory. The following warning message will be
displayed: “The Form Type is being changed. Any Information entered so

far will be lost. “
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AST INSTRUCTION NO. 65 DATED 10-03-2008

ﬁnction Edit Field Record Query Help Window
Lalv W] T3] <[> B@H] BB =] =] $E

Morel Backl Assesses Detailsl Mismatch Report I Eank Details I TDS Payments I Prepaid Taxes | Covered ufs 119(2) I Tax fudit Entryl

A0 CodefpeL [c [ 1| 1 [E|ReptYear[2007 [os BndiMo.[ o 1 AckMo.|ezzzzzzz Astear| 2007 -[os

AR |.ﬁ..°..ﬁ.c.ﬁ.00323 MNarne |M,|’S AIDDLETOM INDUSTRIES Change in address [©  Reviewed [

Return IITR4 'l Refrencd With Forml 'I Urs 11823 [~ E-filed Return I pigitally Signed T
(riginali(Ryevised |=  Section |139 _@]Residence in Indiall__@jstatus Il—@]Share INo -] E?ﬂ"; -

Determinate
HAB AOP
Date filed] Date Dug | B9 [1n Time =l fvaid | applicable T R 5| Jisi

Income from Salary
Income from House Prop
Income from Business or Profession (F-1B) {703)

Profits and Gains from Tranasctions Chargeable to S¢ x|
Capital Gains:Short Term (ufs1114)  Short Term (Oth
Uptod &g W-ASTZE6259 : The Form Type is being changed . Any
16/5-151 2 Information entered sa Far will be lost,
16112-15i3
oK
16I3-3113
Total | | I T
Income from Oth. Sources #nc. of any Oth. Person to be Added I
Gross Total Income |
= lick this buttan to wiew the mappings for the referenced forms: Help |

Screen 2: displaying the message when form type is changed

4. If the AO selects CANCEL, the data entry for ITR 4 and ITR 5 will be
cancelled.

5. If the AO selects OK, control will automatically be transferred to Page 1 for
the selected form type to SMITFRM4 (for ITR-4), SMITFRM5 (for ITR-5) and
SMITFRMS6 (for ITR-6)

1.3.2 How to start — Data Entry (New Procedure)

1. .The following information will be displayed (values are automatically
received from SMRETURN, see below):

a. AO Code

b. Receipt Year ( Default value will be equal to Current Assessment
Year i.e. 2007-08)

c. Bundle Number

d. Acknowledgment Number

e. Assessment Year (Default value will be equal to Current
Assessment Year i.e. 2007-08)

f. Return Type (Value will be set to return type selected (viz. ITR 4,
ITR 5)).
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AST INSTRUCTION NO. 65 DATED 10-03-2008
2. This program will allow addition, modification; deletion of Assessee provided

return details for ITR-4 and ITR-5 by the Data Entry Operator in the RCC.
User can update the Bundle Number and Acknowledgment Number. Data

Entry is done for Part-A followed by Part-B and the Schedules, in that order.

Sample Screen layout showing Page 1 Data Entry form for ITR 4 is displayed below:

gﬂ ITD - [SMITFRM4:RETURM ACKNOWLEDGEMENT SHEET]

ﬁnction Edit Field Record Query Help window
Balv W T3] <[> B@@| @@®N| 2fEF] -] %@
Morel Backl.ﬂ.ssessee dtIIMismatch Reportl Bank dtIITDS Pymntsl Prepaid Taxes ICovered Ufis 119(2)' Tax AuditIGoTnl ;I

A0 Code[f@l [¢ | 1|t [Elreptye[zo07 [08 BraiMafo [ 1 Ack Mo zo0o Astyvr[z007 [ 08 Reviewed [
PANIAF\F\CADEISBM MName|M{s AKNSHU PYT LTD Change — Lis rRetumlmDigitallv =

i addr.  118(2) Signed

[Criginal! original | ™ | R mo. (oo 5 5 @ i I1QID?.I‘200? Emplcn,ferl ,I Residence I 1 -
(Rjevised |original x| Reptna. | il in Inclia ]

Category

Section |1 30 _@] Status | 1 J%JDate filed! | 1262007 Date Due [ 31/10/2007 _@] nTme =]
Efiled Return E-filing E-filing ! e
Ack NDI Date I I\-"ahd ;I I

Parta-Gen General

Flat f Door J Block Mo Mame of Premises f Building / Yillage

IaDFGDSG |8 ||
Road F Street F Post Office Area ! Locality Date of hith

[DDRARA ™)

I I |3Dm9mn?
Towen/CityiDistrict State Pin Cocle Sex [Select)

pes o | | 7]
Email i [STD code)-Phone Mumber

| | -

Screen 3: Page 1 Data Entry form for ITR 4

Sample Screen layout showing Part-B Data Entry form for ITR 4 is displayed below:
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AST INSTRUCTION NO. 65 DATED 10-03-2008

4 1TD - [SMITFRM4:RETURN ACKNOWLEDGEMENT SHEET]

ﬁ.ﬁ.ctinn Edit Field Record Query Help ‘Window

Ul (] w1+ @@ BB ] =] *(E|E]

Morel Backlnssessee dtIIMismatch Reportl Bank. dtIITDS Pymntsl Prepaid Taxes ICnvered Ufs 119(2)' Tax Audit IGnTol

I~

AO Codefoer [ | 1|_1Rcr3t‘r'r| 2007 [ 08 BrdiMafo | 1 Ack Mo zo00 Astyr[zo07 [ 08 Reviewed [
PAMN|&AACATINIEM  MName [MiS AMSHU PYT LTD Change = Us [~ Returnl—_, Digitally
! | inaddr. 11802 IR "1 Signed ™
Parkt B-TI Computation of Total Income =
As Per Assessee  As Per System
TOTAL INCOME
1.54laries I Sch-5 | I
2.Income from House Property I Sch-HP I I
3.Profits and gains From business or profession
i Prafit and gains from business other than speculative business Sch-BP I I
i Praofit and gains From speculative business Sch-BP I I 555
i Tokal (30 + Sii) I I
4.Capital gains
a Shart kerm
i Short term {ufs 11147 Sch-CG I I 105550
ii Shart kerm {others) Sch-Ci5 I I 1000
iii Tokal £ + i) | 555
b Long kerm Sch-CiE I I &0
¢ Total capital gain {4aii + 4b) I 5EE
5. Incame From Other Sources
a from sources ather than from owning race horses Sch-05 I I LI

Screen 4 : Part-B Data Entry form for ITR 4 Screen Layout

Sample Screen layout showing Schedule DPM for ITR 4 is displayed below:

-ioix
Schedule DPM: Depreciation on Plant and Machinery
1 Block of Azzetz Plant ahd machinerny Plant And Machinery
2 Rate [%] |15 J30 Jao |50 |60 |80 [100
3 'wiritten down walue on the first day of I [Il? I U 1 I i) 2[Wi [v] = I L] I Ll I =
previous year
4 Additions for a period of 180 dayz or I e I = I a4 I I I I
mare in the previous year
5 Caonsideration or other realization
during the previous pear out of 3 or 4 I g I g I S I I I I
E Amount on which depreciation at full
rate to be allowed (3 + 4 5] I 4 I e I £e I I I I
7 Additions for a period of less than 180 I = I a I 5z I I 5 I I
days in the previous year
8 Congideration or ather realizations
during the pear out of 7 I g I £ I & I I B I I
9 Amount on which depreciation at half
rate to be allowed [7-8) I 7 I £l I I I 4 I 454 I
10 Depreciation on & at full rate | 7 | & | | | 10 | 12 |
11 Depreciation on 9 at half rate | 7 l & | | | 2z | 2 |
12 Additional depreciation, if any. on 4 I 7 I 7o | | | 33 | 1 |
13 Addibonal depreciation, if any. on 7 | 7 | 7 | | | 20 | 2 |
14 Tatal depreciation® [10+11+12+413) | 7 78 | | | 445 | L 1
15 Expenditure incurmed in connection
with transfer of asset! assets I 7 I g I I I 55 I 21z I
16 Capital gainz/ lozs under section 50*
[538_39.'_4_?_15] | 7 89 [ | | 4445 | )l
17 written down value on the lazt dap of 7 XK g X X e X X e
previous pear [B+ 9 -14] I = —'1 = = = —:I
| More I Back | Close | Print Il

Screen 5: Schedule DPM Screen Layout for ITR 4
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AST INSTRUCTION NO. 65 DATED 10-03-2008
3. After the data entry for return is completed, it can be saved by clicking on

SAVE button.

1.3.3 Navigation on Data Entry Screen

Part A and Part B of Return Forms use a scrollbar.

Each Schedule is displayed on a separate canvas.

The navigation between Part A, Part B and from one Schedule to another
would be through the following methods:

a. Use of TAB key to move from one field to next field on any Schedule.
On using TAB key on the last field of a Schedule, the cursor will move
to the first field in the next Schedule in sequence. On using BACKTAB
(Shift +Tab) key on the first field of a Schedule, the cursor will move to
the last field in the previous Schedule in sequence.

b. To enter the details for any Schedule directly, the user can use the
buttons provided on Part B or use the Go to Schedule Dropdown List

in the Form header.

1.3.4 Colour Coding Scheme on Data Entry Screen for A.Y. 2007-08

Color Coding Scheme that has been followed for all canvases in the Data Entry screen for A.Y.
2007-08 is:

Implementation

LABELS (TEXT)

Mandatory fields Red Colored Labels
Optional fields not calculated in e-filing | Black Colored Labels
Excel utility

Auto Calculated fields on e-filing Excel | Blue Colored Labels
Utility

DATA FIELDS

Enterable fields used to capture assessee

provided values (in left column) (Refer | pARKER GREEN Color
Part-B Data Entry form for ITR 4 Screen

Layout)

Auto Calculated fields on e-filing Excel |

IL_J]_tth S(Refer fart-B Data Entry form for BLUE Color (To differentiate from normal
creen Layout) enterable fields)

Display only of System Calculated fields |
from Schedules which are being validated | \w I TE Color
against Part-B (Refer Part-B Data Entry
form for ITR 4 Screen Layout)

To show enterable field used for

computation contrasting against Green YELLOW Col
fields used for normal data entry (Refer OW Color
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AST INSTRUCTION NO. 65 DATED 10-03-2008

Implementation

Schedule DPM Screen Layout)

To show mismatch between entered and
system calculated values e.g. mismatch
between Part-B and System Calculated
fields from Schedules (Refer Screen layout
highlighting Error fields)

20000

RED Color

Messages

Black Text (as currently implemented)

#9 ITD - [SMITFRM4:RETURN ACKNOWLEDGEMENT SHEET]

ﬁ.ﬂ.ction Edit Field Record Query Help ‘Windaow

sl (W] 1|¥] &[] DIB(E| BB 06| =[]

More| Backl.ﬁ.ssessee dtIIMismatch Reportl Bank. dtIITDS Pymntsl Prepaid Taxes ICovered Ujs 119(2)' Tax Audit IGoTol ;I
AD CDdE|DEL |-: | 1 | 1 |chtYr| 2007 | 05 Bnrdl NUF| 1 Ack. Mo 2000 Astyr 2007 | 08 Reviewed F
PAM|AAACADDIEM | Marme |MS  ANSHU PYT LTD: Change Lig Feturh I—_l Digitally
I I in addr. r119(2)|- 1TR4 > Signed iz
3.Profits and gains from business or profession i -
i Profit and gains from business other than speculative business Sch-BP I I
i Prafit and gains from speculative business Sch-BP I 555
i Tokal (3i + 3iiy I—
4. Capital gains
a shoart kerm
i Shart term {ufs 11147 Sch-Ca I I 105550 |
i Shart term [others) Sch-CG I I 1000
iii Tokal (4 + i) 555
b Long term Sch-Ca I &00
c Total capital gain (4aii + 4b) T
5. Income From Other Sources
a From sources akher than from owning race horses Sch-05 I I
b From owning race horses Sch-05 I I 555
c Tokal {a + b} 555 | |
6. Takal (1+2+3i+4c+5c) | 555
7. Losses of current vear ko be set off against & SEh-C‘f'LF'-I I
8. Balance after set ofF current vear losses (6-7) I LI

Screen 6: Screen layout highlighting Error fields
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Processing

1.4

15

1.6

16.1

The Processing will be carried on in two steps which are as follows.

Initiate Processing

Initiate Processing: - This will be used for initiation of processing return wise of
particular bundle number and assessment year. It creates proceedings, Assessment
order, Adjustments, Notional return for each return corresponding to one bundle. The
existing process of ‘Initiation of Processing’ for the remaining forms remains the same.
(Refer Program ID: SMALCBND in Annexure B)

Initiate Processing Batch

Initiate Processing Batch: - This will be used for initiation of processing batch wise of
particular bundle number and assessment year. It creates proceedings, Assessment
order, Adjustments, Notional return for each return corresponding to one bundle. The
existing process of ‘Initiation of Processing’ for the remaining forms remains the same.
(Refer Program ID: SBALCBND in Annexure B)

Processing u/s 143(1)

Processing u/s 143(1): - This will be used after initiate processing to start processing
u/s 143(1) return wise. (Refer Program ID: SMPROC in Annexure B)

FBT processing will execute after the AO has started processing u/s 143(1) in
SMPROC screen and clicked on the FBT Processing Button on the SMREGDMD
Screen. This program will calculate FB tax based on FBT return details submitted by

the Assessee applicable for particular assessment year.

Compute demand/refund
This process computes gross tax payable, net tax payable/refund due and then prints

intimation sheet u/s 143(1), explanatory sheet, Challan/refund voucher. This print
process does the posting of gross tax payable to IRLA and also, refund amount as per
the refund voucher in case of refund. Posting of TDS/TCS to IRLA is also done by AST.
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1.7 Processing u/s 143(1) batch

Processing u/s 143(1) batch: - this will be used after initiate processing to start
processing u/s 143(1) batch wise. (Refer Program ID: SM143BAT in Annexure B).

FBT processing will execute after the AO has started processing u/s 143(1) in
SMPROC screen and clicked on the FBT Processing Button on the SMREGDMD
Screen. This program will calculate FB tax based on FBT return details submitted by
the Assessee applicable for particular assessment year.

This field has one sub-division which is :

e Processing

The screen will be shown like this:-

& [TD - [GITDMAIN:ASSESSMENT INFORMATION SYSTEM]

ﬁﬂctium G CASS  Asmt Rectfication Appeal GiveEffect Reports Query Others Window

(reate Bundles

Return Receipt Register
Returns

Initiate Processing
Initiate Processing Batch
Processing ufs 143(1) . -

ax Application Systems,

Processing s 143(1) batch A=A I

Letters ujs 142(1) ¥ te menu option for working on the application...
Matices ufs 142(1)

Natices ujs 139(9) r

(enerate Defaulters Notices

(18 Processing b

Bulk Return Upload ¢

ITRY Enkry

Screen 7 : Screen showing the Processing Menu

1.7.1 Compute demand/refund
This process computes gross tax payable, net tax payable/refund due and then prints

intimation sheet u/s 143(1), explanatory sheet, Challan/refund voucher. This print
process does the posting of gross tax payable to IRLA and also, refund amount as per
the refund voucher in case of refund. Posting of TDS/TCS to IRLA is also done by AST.

Page 12 of 70



AST INSTRUCTION NO. 65 DATED 10-03-2008

2 E-filed Returns

1.

The E-filing of returns for corporate assessees and firms covered by the section
44AB for A.Y. 2007-08, has been made mandatory. These returns have been
filed in newly designed ITR-5 and ITR-6.
The existing procedure of acquiring e-returns by the DAO has been dispensed
with. All e-returns for A. Y. 2007-08 shall automatically travel to the account of
respective AOs as per the PAN-AIS database. The AOs/DAOs will no longer be
required to acquire e-returns. As the returns are directly reaching the AOs, there
would be no necessity to appoint DAOs for processing the returns. The
jurisdictional AOs at networked stations will process e-returns in the like manner
as paper returns. The officers at non-networked stations may either come to
RCCs to process e-returns or the CCIT/CIT may assign concurrent jurisdiction
to one or more AOs on the network to process e-returns of non networked
stations. The CCIT/CIT may decide this matter locally for better administrative
convenience.
A new functionality has been provided for entering ITR-V forms. The ITR-V form
was introduced for A.Y. 2007-08 for authenticating non-digitally signed e-
returns. These ITR-V forms are to be entered in the system to validate non-
digitally signed e-returns and also to determine their date of filing for the
purpose of processing. The procedure is described in detail in the letter dated
20-Dec-2007 on the subject “Process description for transfer of e-returns and
processing of ITR-V form for A.Y. 2007-08". Stated briefly, it can be entered
either centrally by a nominated officer or by jurisdictional AOs. The CCIT/CIT
may also decide the mode of ITR-V entry (i.e. centralized or distributed) locally
as per the administrative convenience.
The process of migration of electronically filed returns from e filing server to
RCCs is proposed to be modified to make it more user friendly. The main
features of the process are as under:

How to start - Creation of Bundle (Existing Procedure)

The Procedure for Transfer of e-Returns from e-filing server to RCC via NCC

in Form no ITR-5 and ITR-6 for A.Y. 2007-08.

Entry of ITR-V forms at RCC and linking the same with the corresponding e-

return.

Generation of letter to the Assesses to verify submission of ITR-V forms.

Page 13 of 70



AST INSTRUCTION NO. 65 DATED 10-03-2008
e. Processing of the e- returns so transferred.

f.  MIS report regarding status of e-returns / ITR-V processing.

g. Determining the date of e-filing

2.1 How to start - Creation of Bundle (Existing Procedure)

The first step is to create a bundle number (only for RCC). (There is no deviation from the
old procedure)

1. Log on to the system in the usual manner

2. Click on AST- Click on processing -Click on Create bundle.

3. The screen looks as under.

SMBUNDLE:Bundle Maintenance

Create | Delete | Upload Return To RCCl Upload RRR |

A0 Code IDE'- ID_IEI_l Receipt Year |2|:||:|6 —I_?
Counter Mo, I_D Last Bundle Nn.l 100

Bundle Mumher .
S : Frnmm Tnl—m

Screen 8 : Screen showing the creation of Bundle

4. Just give in the bundle number for a set of returns.( This is the old procedure with

no change)

2.1.1 The Procedure for Transfer of e-Returns from e-filing server to RCC via NCC
(Push Returns)

1. The procedure for Transfer of e-Returns from e-filing server to RCC via NCC is
described in the following paragraphs. As compared to last year i.e. e-returns
for AY 2006-2007, following procedural changes are being made:

a. The e-return shall automatically flow to the jurisdictional Assessing
Officer as per the PAN database. The process of acquiring the return is
dispensed with. Thus, for AY 2007-08, the return transfer procedure
from NCC to RCC would be similar to digitally signed returns for AY
2006-07. This has been done in order to make the overall process more
efficient. The data will now be pushed from E-Filing server to NCC with

the help of a new database link.
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b. The returns for Assessing Officers on network should be processed by

jurisdictional Assessing Officers. There would be no need to appoint
DAOs for these officers.

c. For the returns belonging to Assessing Officers not on the network,
either the Assessing Officers visit the respective RCC and process the
returns themselves or the CCIT may appoint/nominate one officer at the
RCC to have concurrent jurisdiction with non-networked officer.

d. Transfer of e-returns form e-filing server to RCC via NCC for forms ITR
5,and ITR 6.

i. The returns shall first be stored at E- filing server from where; it
will be automatically pushed to the NCC.

ii. From NCC, the returns shall be pushed to RCC as per the PAN
jurisdiction. Thus, all the returns shall automatically travel to

RCCs where the respective PAN resides.

The flow diagram for the PUSH concept is as under:

Returns Pushed Returns Pushed
E filing NCC RCC

[ »
> >

Server
Automatically Automatically

2.1.2 Entry of ITR-V forms at RCC and linking the same with the corresponding e-
return.

The procedure for Entry of ITR-V forms at RCC and linking the same with the
corresponding e-return is described in the letter dated 20-Dec-2007 on the subject
“Process description for transfer of e-returns and processing of ITR-V form for AY.

2007-08" and will remain the same.

2.1.3 Generation of letter to the Assesses to verify submission of ITR-V forms.

The procedure for Generation of letter to the Assesses to verify submission of ITR-V

forms is described in the letter dated 20-Dec-2007 on the subject “Process description
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AST INSTRUCTION NO. 65 DATED 10-03-2008
for transfer of e-returns and processing of ITR-V form for A.Y. 2007-08” and will remain

the same.

Processing of the e- returns transferred.

The procedure for Generation of letter to the Assesses to verify submission of ITR-V
forms is described in the letter dated 20-Dec-2007 on the subject “Process description
for transfer of e-returns and processing of ITR-V form for A.Y. 2007-08” and will remain

the same. Refer Annexure B for Processing details.

MIS report regarding status of e-returns / ITR-V processing.

The procedure for MIS report regarding status of e-returns / ITR-V processing is
described in the letter dated 20-Dec-2007 on the subject “Process description for
transfer of e-returns and processing of ITR-V form for A.Y. 2007-08” and will remain the

same.

Determining the date of filing of e-returns:

The conditions for determining the date of filing of e-returns for A.Y. 2007-08 are as
mentioned below:

a. The Due date for receipt of e-returns for ITR-4 is 31%' Jul 2007 and for ITR-5 and
ITR-6 is 31% Oct 2007.

b. ITR-V will be filed by the assessee within 15 days from the date of uploading of
data. In that case, the date of transmission of data shall be treated as the date
of furnishing the return. If ITR-V is furnished after 15 days, the date of filing ITR-
V will be treated as the date of furnishing of the return. In case, no ITR-V is
filed, it will be deemed that no return has been furnished.

c. In case, return is furnished under digitally signature, no ITR-V is required and
the date of uploading of data shall be treated as the date of furnishing of the
return.

d. A.O. will be able to override the date of ITR-V submission, if the 15th day for
ITR-V submission happens to be a holiday.
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Initiation of Review -Actual working

The review process has been modified for A.Y. 2007-08 by introduction of color coding

scheme as described in Data Entry Section above.

1. At the time of data entry, no field level validations will be performed except for
mandatory fields. However, the validations can be executed when the “Reviewed”
flag is checked and the Return data has been saved.

2. System Calculated values as per the schedule are shown in WHITE color on Part-
B.

At first, validations are executed on click of Close button for all schedules, one by one.

In case, the system calculated value in the schedule does not match the Part — B

value/ assessee provided value,

(i) The color of Part — B value/ assessee provided value is changed to
RED. A warning message will be displayed.

(i) If AO selects CANCEL option, the cursor will move to the corresponding
total field in the Schedule. AO, at his discretion, can make changes to
the core fields in Schedule to result in corrected system calculation. AO
cannot proceed until he clicks on OK button. On selection of OK, the
next validation will be fired.

On execution of all validations on the Schedule, the cursor will, then, move to the

highlighted field in Part-B to allow the AO to make changes, if any Part — B values will

be used for tax computation.. After the validation for all schedules is completed, the
validations for complete return are executed again on click of SAVE button, thus,
providing the AO an opportunity to correct mistakes missed out, if any.

3. System will also allow the returns received from e-filing server to be displayed /
modified. In case the Assessing Officer modifies a digitally signed return received
from e-filing, system will show a warning message at the time of saving the

changes.
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4 Claim of TDS/TCS

4.1 SMTDSPAY

41.1 Select ‘Processing u/s 143(1) which is in ‘Processing’ menu of AST Menu. Now

Query for the return for which you want to view the information. Click on the
button “Adjustments & Demand”.

£ [TD - [SMPROC:Processing]
ﬁnction Edit Field Recard Query Help MWindow

Bleisy iy 3 = EH@E B EK s -+ & EBEE

Return Details| All Returnsl | Hold Details Adjustments & Demand
FBT Hold | FBT Hold Details

—— Return
Bundle AOQ Cudelc—ll—ll_ Receipt ‘ear W -Iﬁ Bundle Number I_D l—l
Ack Mo, ’m Assessment Year W -’E Covered ufs 119(23(kby [
PAR |AssPLOOOSN Mame |SHRI KRISHMA MOORTHY LOKANATHAN

Diate Filed |10/07jz007 Walue of Fringe Benefits |

Return Ihcome | 123590

Individual Status [Individual ]

— Processing Details
Date Started |04j02j2008  Date Due Status |[Completed | CoOvered uis 118(Za)
Section |143 (1}

— FBT Processing Details

Date Started Ciate Due Status |In Progress v | Covered ufs 118{2=a) [

Monitored by CIT Diate Order Passed (04022008

Section Monitared by CIT T Diate Order Passed

Screen 9: Screen Adjustments & Demand button on Processing Menu

4.1.2 View TDSclaim

To view the TDS details, click on the Details button provided on the SMREGDMD form.
On clicking details button the following screen will be displayed.
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£ SMTDSPAY :Details of entries under various heads as per assessee E@

TDS TCS TDS (SAL)

Total no. of entries | |
claimed by assessee

Total amount | |
claimed by assessee

Close

Screen 10 : Summary Details of TDS/TCS/TDS (Sal) details

The above screen will display the summary of all the TDS/TCS/TDS (Sal) entries

claimed by the Assessee and also the total amount claimed by the Assessee.

On clicking close button the screen showing details of entries and amount claimed

by the Assessee will be shown.

The upper half of the screen shows TDS/TCS details provided by the assessee and
the lower half shows the TDS/TCS details as provided by the NSDL. Beneath the
screen is the summary of two parts of the screen. The screen is a utility provided to
help the assessing officers to allow credit of TDS/TCS payments claimed by the

assessee after verifying the same with details provided by NSDL. See screen

SMTDSPAY below for AST users.

29 ITD - [SMTDSPAY:TDS Entries]
ﬁﬂction Edit Field Record Query Help ‘Window

Lalv W] 23] «|>| B@(E| BIBN P87 =[+] * [

PAN [aaaPHO0S7] | Astear[z007 [ 8 Name[SHRI Homse

Address |GFDCCY,DELHT

Total no. of entries
claimed by assessee
Total amounk
claimed by assessee

Screen 11 : SMTDSPAY —TDS details

IlD— Total no. of enteriesl Total no. of

as per MSDL

|82511 Tokal amourk as

per MSDL

~ T0S © Tcs (5 TDS(Sa)  PrintReport [A0 v princ1os | erceTos | Prin ToS(Sal) | Prink MSDL Records
ALL -
Details of TDS from income under the head "Salaries’[Furnish these details on basis of Form16 issued by employer]
SL. |Matching Tan Income under | Gross total Decluction Incaotme  |Tax Pavable | Tax paid by | Posted | credit | Contra
O, | SL.MO. head zalaties | Income under % A Employer to [RLL Flag | Entry
Tatal TDS Tax payablel| Cortra SELECT ALL
Natne: Address ufs 19201 refundable | Seg Mo Cl
[ | oEezooo7e | | | i - ml
I 378, 2M0 FLOOR, AGCR EMCLAYE,  MEYY DE 21001
[ | oELpoooi4a | | | v ¥ J
| 21,,CENTRAL Z00,,, JODHPUR. 5003 T |
I T ] | | | N
 heaaow [ s [ [ =L =l
TDS Details as provided HSDL
SL. |Matching Mature Of X Date of At paics Ded. Total Allovwed
MO, | SL. MO, TAN Payment Section payment credited Rate Uiz EEE R credit
I [ I | @i | | =
| Show Details
I I I I I I I I Showy Details
I I I I I I I I Shoay Details _I
-

matched entries
Tokal amourt
matched

—

—
—

Total no. of entries For which Iq

credit is given

Total amaunt For which

credit is given

ISZDDIS
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To view or change the TCS/TDS/TDS (sal) entries, click on the radio button of

TCS/TDS/TDS (sal) on the form, according to the TCS/TDS/TDS (sal) entries
displayed, the print button will be enabled correspondingly and other buttons will be
disabled.

4.1.3 Giving the Credit: AO has to make a check (Tick) in the check box shown above.

If A.O. wishes to give credit to all the claimed TDS entries, he may select the button
“SELECT ALL”. This process is same for both paper returns and digitally signed
returns.
The fields displayed on the above screen are:-

a. PAN of the Assessee.

b. Name of the Assessee

c. Assessment year.

d. Address of the Assessee.
Upper block of details of TDS/TCS/TDS (Sal) from income under head salaries
shows the TDS/TCS/TDS (Sal) details as return filed by the Assessee. Lower block
of TDS/TCS/TDS (Sal) details will display the details as provided by the NSDL.
If TDS belongs to government TAN, then the corresponding row will appear in

green, otherwise it will appear in white. Matched TDS entries will appear in blue.

4.2 The buttons provided on the screen
Print TDS/TCS/TDS (Sal):- These buttons will be enabled corresponding to

TDS/TCS/TDS (Sal) radio button. On clicking these buttons the corresponding
report will be generated for matched/unmatched/all TDS entries.

If one selects Matched/Unmatched/All from the drop down menu the
Matched/Unmatched/All data will be displayed accordingly in both blocks. By
default all data will be displayed.

The matched entries are recognized by matched serial no in both upper and lower
screens. When user moves cursor on matched serial no of upper screen (TDS/TCS
Block) the entry will be displayed in blue color and the corresponding matched
entry(s) will be highlighted in lower screen (NSDL Block) in blue color.

The matched serial no of unmatched entries is null.

If one clicks on “select All” button, the credit flag will be marked automatically to
the entire valid TANs. If any TAN is invalid then the message” tan is invalid, credit
cannot be given” will be displayed. And the invalid TAN will be shown in red color.
The matching of TAN will be done from SS_DEDUCTOR_NCC table.
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If any TAN is deleted from the NSDL table, credit will not be given to such TAN on

clicking credit flag The credit will not be given to the TDS entry and message “ tan
is deleted by nsdl, credit cannot be given” will be displayed.

If Govt TANS are present in TDS then a message ‘Govt TANS exist in
TDS/TDSSAL eligible for giving credits’ will be prompted at the beginning. All the
Govt. TANS are displayed in green color.

If total allowed credit amount for TDS without salary or TCS is less than make it
25000/- now for assessment year greater than 2006 exist then a message “ Total
amount claimed by assessee in TDS/TCS is less than or equal to 25000,
eligible for giving credit” will be prompted at the beginning.

On clicking the “Show Details” button of NSDL block, the details of all the matched
entries corresponding to the TAN and matched serial number for that particular pan

and assessment year will be displayed as per NSDL.

W _DETAILS

TDS Details as provided by Assessee TDS Details as provided by HSDL
Matching Total Allovwed hatching Total Allowwed
sLno | M credt sLno | M credt
| =
= (=

Total Allowed Credit by Assessee I o] Total Allowed Credit by HSDL I o]
Total Ho of entries by Assessee I 0 Total Ho of entries by HSDL I o]

Close |

Screen 12 : SMTDSPAY —Show TDS details

4.2.1 To add another TDS entry then you will enter the data and will click on save button

to save the data the corresponding data will be saved and matching for the new
entry should be done.
The summary of the following records will be displayed on the form:-

a. Total no. of entries claimed by the Assessee.

b. Total amount claimed by the Assessee.

c. Total no. of entries as per NSDL.

d. Total amount as per NSDL.
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e. Total no. of matched entries.

f. Total amount matched.

g. Total no. of entries for which credit is given.
h. Total amount for which credit is given

4.3 Claim of Advance Tax & Challan
1. This process of claim of Self Tax & Advance Tax for | Tax, FBT is similar to earlier

process. The only difference in these screens a check box has been introduced
where A.O. will have to place a ‘tick’ in the relevant to claim the relevant Challan.
Save the above process

This process is same for both paper returns and digitally signed returns.
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5 REPORTS

This module is used to generate various reports. It has the following options:-

T Q@ "0 20 T o

T © 5 3

g.

Proceedings Outputs

Notices

Lists

Registers

Other Reports

Reprints

Letters/Reminders u/s 142(1)
List of stop Filers

Bulk Return Upload Reports
Assessee Bank Account Detail
Return Printing

TDS/TCS Reports

Letters For Unpaid Refunds
Letter For ITR-V

Reports for NSDL Records
E-Filing Detailed MIS Records
ITR-V Match/Mismatch Report

In the ‘Report’ option, no additional submenu is being incorporated. Functionality of all

Submenu items would remain same as existing. By clicking ‘Reports’ option the screen

will look like this:-
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ﬁ.ﬁ.ctiun Processing CASS Asmt Rectfication  Appeal Give Effect | Reporks Query  Others Window

Proceeding Qutputs 3
MNotices 3
Lists 3
Reqisters }
Other Reports 3

Reprints
Welcome to the Income TaxX AL o e osers us vearny
List F Shop Filers
Bulk Return Upload Reparks— #
Assessee Bank Account Detail
Letter For Bank &/C Details

Click the appropriate menu option for worki

Return Printing

TDS/TCS Repotts

Letters For Unpaid Refunds
Letker for ITR-Y

Report for NSOL Records
E-Filing Detailed MIS Report
ITR-Y Match/Mismatch Repart

Screen 13 : Screen showing the Report Menu

Report Generation Procedure for ITR 4, ITR 5, and ITR 6 is described below:

All schedule reports can be generated through submenu item ‘Return’ under main
menu ‘Processing’ by clicking ‘Print’ button located at corresponding Schedule
Canvas. Also these reports are generated through ‘Return Printing’ as shown in
figure given below.

A report printing parameter form opens on selecting Return Printing from the above
menu. The report printing parameter form is shown as below in screen 10. In this
form, PAN, Assessment Year and Form type needs to be entered. On the basis of
form type a LOV is opened to show several reports (refer to the screen showing
LOV). On click of button for Schedule Report LOV showing the list of reports
available in the system is displayed. User can select a particular report through this
LOV.

The following figure show sample screen shots to generate report:
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441 TTD - [SPPRNREP:Return Printi -8
ﬁﬂctiuﬂ Edt Field Record Query Help Window - Elﬂ

0 |@ | él;j_lf:’i?:::ﬁ::: Tyﬁ Is”ec:]::Tsi"“ﬁﬂ" e EA| S & | |@|
Enter the Parameters for the Rectification Receipt :
mcole  [@E [ i @J
PAN N ]
Asmt Yt 1 |_|_

Form Tipe vl

Repor SCHD - | B

Generate

Screen 14 : Report printing parameter Form

2" ITD - [SPPRNREP:Return P = I =) Iﬂ
ﬂ»\ctmn Edit Field Record Query Help ‘Window -|E‘|5[

Destination Type  Destination Hame: — Preview File
|® | ]=Q.| i'gl PREVIEWER x| [srrecrct.lis _' — =

Enter the Parameters for the Rectification Receipt :

AD Code IFIC_Ii_h__@J d Desc Cd koo Desc

SRITAR4R vl

PAN : |aaacacozsm BRITR4DF  CALCULATION - SHEET (ITR-4)
BRITRINT Intimation Sheet

Asmt vy : [2007 W BRSCHSAL  Details of Income From Salary

BRSCHIHP Details of Income from House Property
&R SCHEP< Computation of income from business or profession
Form Type ITR4 j' BRSCHDPM  Depreciation on Plant and Machinery
BRSCHDOA Depreciation on other assets
Ack Mo ALL SRSCHDEP Summary of depreciation on assets
BRSCHDCG Deemed Capital Gains on sale of depreciable assets
BRSCHESR Deduction under section 35
Report Sch BRSCCGA4  Capital Gains

BRSCHIOS Income from other sources

BRSCYLAS Details of Income after set-off of current years losses
— ISRSEFLAG Details of Income after Set off of Brought Forward Losses of eatlier years
= BRSCCFL4 Details of Losses ko be cartied forward bo Future Years

BRSCHIOA  Deduction undsr section 108

BRSC10AA  Deduction undsr section 1044

BRSCHIOG Deduction under section 108

BRSC10BA Deduction under section 1054

BRSCHA0G Details of donations entitled for deduction under section 860G
BRSCE0LA Deductions under section 80-I&

BRSCE0IE Deductions under section 80-16

BRSCE0IC Deductions under section 80-1C

BRSCHYIA Deductions under Chapter ¥1-A4

BRSCSTTR Rebate under section 65E

SRSCHSPT Income of specified persons{spouse, minor child etc) includable in income of the assessee
BRSCHSIR Income chargeable to Income tax at special rates I6
BRSCHIFS Information regarding partnership firms in which you are partner

&R SCHELS Details of Exempt Income (Income not ko be included in Total Income)
ISRSCHAIR Cther Information (Information relating to Annual Information Return)
SRSCHIT Details of Advance Tax and Self Assessment Tax Payments of Income-tax
BRSCTDST Details of Tax Deducted at Source from Salary

BRSCTDSZ Details of Tax Deducted at Source on Income

BRSCHTCS Details of Tax Collected at Source

Cancel

Screen 15 : Report printing parameter Form showing LOV for Reports

All reports mentioned in above screen are generated by selecting a particular report from the
LOV.
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The list of reports for ITR 4, ITR 5 and ITR 6 which can be printed using the parameter form is

as under:
S No. | Report ID Report Description ITR-4 |ITR-5 |ITR-6
1 SRITRR4R Computation of total income and tax thereon \
2 SRITRR5R Computation of total income and tax thereon \
3 SRITRR6R Computation of total income and tax thereon \
4 SRITR4DF Calculation sheet \
5 | SRITR5DF Calculation sheet N
6 | SRITR6DF Calculation sheet \
7 | SRSCHSAL | Salary schedule \
8 | SRSCHIHP Income from house property \ \ \
9 SRSCHDDT Details of payment of dividend distribution tax \
10 | SRSCHCGA4 | Capital gains \ \
11 | SRSCHCGAG6 | Capital gains \
12 | SRSCHIOS Income from other sources \ \ \
13 | SRSCHDOA | Depreciation on other assets N \ N
14 SRSCYLA3 Details of income after set off of current year losses \
15 SRSCYLA5S Details of income after set off of current year losses \ \
16 | SRSCHDPM | Depreciation on plant and machinery \ \ N
17 SRSCHBP4 Computation of income from business or profession \ \ \
18 SRSBFLA4 Statement of set off of unabsorbed losses and N
allowances brought forward from earlier years
19 | SRSBFLA5 Statement of set off of unabsorbed losses and N N
allowances brought forward from earlier years
20 | SRSCCFL4 | Details of losses to be carried forward to future years \ \ \
21 | SRSCHVIA Deductions under chapter via section \ \ \
22 SRSCHSPI Income of specified persons includable in income of N
assessee
23 | SRSCHSIR Income chargeable to income tax at special rates \ \ \
24 SRSCDDTP Details of payment of dividend distribution tax \
25 | SRSCHEI Details of exempt income \ \ \
26 SRSCHAIR Details of annual information return \
27 | SRSCHIT Details of Advance Tax and self Assessment Tax N N N
Payments of Income-tax
28 SRSCHTDS1 | Details of tax deducted at source from salary \
29 | SRSCHTDS2 | Details of tax deducted at source on income \ \ \
30 SRSCHIF3 Information regarding partnership firms \
31 | SRSCH10A | Deduction under section 10A \ \ \
32 | SRSC10AA | Deduction under section 10AA N N N
33 | SRSCH10B | Deduction under section 10B N N N
34 | SRSC10BA | Deduction under section 10BA V V N
35 | SRSCHBA In case of refund, please furnish the following N N
information in respect of bank account in which refund
is to be credited
36 | SRSCH80G | Details of donations entitled for deduction under N N N
section 80G
37 | SRSCSTTR | Rebate under section 88E N N N
38 | SRSCHTCS | Details of Tax Collected at Source [As per Form 27D N N N
issued by the Collector(s)]
39 [ SRSC80IA Deductions under section 80-1A v v v
40 | SRSC80IB Deductions under section 80-IB v v v
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S No. | Report ID Report Description ITR-4 |ITR-5 |ITR-6
41 | SRSC80IC Deductions under section 80-IC N N N
42 | SRSCHFB Computation of value of fringe benefits \ \
43 SRSCHDCG | Deemed capital gains on sale of depreciable assets N \ N
44 | SRSCHDEP | Summary of depreciation on assets \ \ \
45 | SRSCHESR | Deduction under section 35 \ \ \
46 SRSCHMAT | Computation of Minimum Alternate Tax payable under N

section 115JB
47 SRSCMATC | Computation of tax credit under section 115JAA N
48 | SRSCHFBT | Details of payment of fringe benefit tax \ \
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51 Computation of total income and tax thereon (ITR-4) (SRITRR4R)
This report shows the computation of total income and tax thereon. This report is

generated for the return form type ITR 4.Criteria for selection is entered through the
Parameter Form.

The following figures show sample report output.

REFORT _ID : SRITRR4R IMCOME TAX DEPARTHMEMT OATE : 15-FEE-@3
USER ID : Ul@@dial PAGE : 1 of 18
COMPUTATION OF TOTAL IMCOME AMD TAX THEREOH (ITR-4)

PAH = AARFCEIT4F Aszessment ear @ ZBBG-E7 Date of Filing @ 18-AUG-B& Aok Mo. @ 9856743

Hssessee Mame @ SHRI DHARAM CHAMD
AD : DEL ~ C » 288 » 1

OLD-AC G5 CIR 801)

PART-A GEMERAL

First name i Middle name i Last name PAN
OHARAM | = | CHAND AARPCAIP4P
Flat- Door<Block Ho i Mame Of Premizes<Building-Village Status
E~125+51 SECTOR-12 R.K FURAM HEW DELHI i MEW DDA FLATS R.tk PURAM [ 1 Individual [ 1 HUF
Road<Street-Post Office i AreasLocality Date of Birth (OO<MH-YYYY)
STREET HO.123 P.0O R.K FURRH i .k PURAM 12-12-1928

Town City District State i Fin Code | Sex (in case of indiwviduall
MEW DELHI AMOAMAM AMD HICOBAR ISLAMDS | 118819 [X¥]1 Male [ 1 Female
Email Address i [STD Codel-Phone Mumber Emplover Categoryl if in

. i . i i i eMp Loyment )
nigarish.hidayatyl lah@rediffmail.com i B937EE4320 2435678981 [ 1 Gowt [¥1 PSU [ 1 Others
Designation of Assessing Off icer (Ward-Circlel i Beturn Filed under section i 2R

ITO NARD 33011 i [Flease see instrction number—30il1 |

Whether Original or Rewised Return? [ 1 Original [¥1 FRevised

If revized, then enter Receipt Mo. and Date of filing original return [OD<SMMAAYYHD H 1234E675961 23456 | B2-81-20E87
Resident ial Status [k] Resident [ 1 Hon-Resident [ 1 Resident but Mot Ordinarily Resident
Whether this retuyrn is being filed by a representative assessee? [ 1Ves [H] Ho

f yes,please furnish following information -

[al} Mame of representative -

_EE; Fddress of the representative -

_EET Permanent Account Mumber (PAM) of the representative =

Are you liable to maintain accounts 3% per sectlon 44ART [ 1 VYes [5] Mo

Are you liable for audit under section 44AB? [H] Yes [ 1M, If wes, furnish following information-—
[al} Mame of the auditor signing the tar audit report LOKESHUWAR SAREMA

_EE; Membership no. of the auditor s01234

"Te1! Mame of the auditor (proprietorships fieml SAXENA INDUSTRIES

_EET FPermanent Account Mumber (PAM) of the proprietorships firm AOFRZ3456

“te1{ Dave of audit report. 11-HAR-86

Report 5.1.1: Page 1 of Computation of total income and tax thereon (ITR-4)
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AST INSTRUCTION NO. 65 DATED 10-03-2008

Asseszes Mame ' SHRI DHARAM CHAMD
A0 : DEL « C «» 286 < 1
OLD-AC G5 CIR 8i(1)

REPORT IO : SRITRR4R IMCOME THX DEPARTHENT OATE : 15-FEE-&3

USER 10 & UldeeEeE] PAGE : 2 of 18
COMPUTATION OF TOTAL IMCOME AMO TAX THEREOM [ITR-4)

PAM @ RAAAPCE3T4F Assessment Vear @ 2006-G7 Date of Filing @ 18-AUG-EE Ack Mo, @ 9856743

Mature of business or profession, if more than one business or profession indicate the three main actiwvitiess products

5.Mo. Trade name of the

. Code - a of t Descript ion
[Pleazse sees instruction Mo.90iil] proprietorship, if any

I E264 = Financial Serwice Sector - Financial
seruice providers

II B165 - Hanufacturing - Orugs and
Pharmaceut icals

I1I BzEd = Trading - Others
Iy Bri3 = Service Sector - Trawel agents, tour
operators

Report 5.1.2: Page 2 of Computation of total income and tax thereon (I TR-4) (contd...)

REPORT IO : SRITRR4R INCOME TAX DEPARTHMENT DATE : 1S-FEE-8%
USER IO @ Ul&e6al PAGE : 3 of 18
COMPUTATION OF TOTAL IMCOME AMO TAX THEREOW (ITR-41
FAN & ARAPCBIT4F Asgegsment Year @ Z20BE-B7 Date of Filing : 18-AUG-B& Ack Mo. @ 92E6743

ESEEEBEE EaEe/:EgERE ?HRRHM CHAMD
OLO-AC G5 CIR 8(1)
Part A - BS BALAMCE SHEET RS OM 215T DAY OF MARCH, 2885 OF THE PROPRIETORY BUSIMESS
1 Proprietor's fund
T & | Proprietor's capital 18, @8, BEa
_E_ Reserves and Surplus
o i | Revaluation Reserve 25, BEeE
_II_E Capital Reserve @
_IIIE Statutory Reserve 5}
_IG_E Any other Reserve 4
v | Total (bi + bii + bill + biw 25, aga
_5_ Total proprietor's fund (a3 + bBw) 1@, 25, BEE
_E__ Loan funds
T a | Secured loans
o i | Foreign Cyrrency Loans 4
_II_E Rupee Loans
____i A | Fram Banks 4]
E_E_i From others 5]
{'C | Total ( iLiR + iLiB) 7
Titi! Total (ai + aiic) @
_E_ Unsecured loans
o i iFrom Banks i
_II__EFrom others 5]
iii iTotal (bi + bii) B
"o | Total Loan Funds (aiil + biii) @
"3 | Deferred tas Liability @
4 | sources of funds (1o + 20 + 3) 18, 25, B

Report 5.1.3: Page 3 of Computation of total income and tax thereon (ITR-4)
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REPCORT _ID : SRITRR4R IMCOME TRX DEPARTHEMT DATE : 1E-FEB-B2
USER ID @ U1G86H1 FPRGE = 4 of 18
COMPUTATION OF TOTAL IMCOME AMO THRX THEREOH (ITR-4)

PAM = FAAAFCHST4F Asgessment ‘fear @ ZEEG-BT Oate of Filing @ 18-AUG-B& Ack Ho. @ 9856743
Hssesges Mame @ SHRI DHARAM CHAMD
RO : DEL ~ C »~ 288 - 1

OLD-AC G5 CIR 501

1 Fined assets

a Gross: Block 45, BEE
b | Depreciation 5, BB
"o ! Met Block (a - b 48, B8
_E_ Capital work-in-progress 32,868
" i Total (e + 1d) 72,060

2 1 Investments

a | Long-term inwvestments

i Gowvernment and other Securities — Guoted 4, B8, a8a
TI_ Gowernment and other Securities — Unguoted 28, 658
Tii! Total fai + aiil 4,38, 6Ee
_E_ Trade inwvestments
o i Equity Shares 5]
II_ Preference Shares 5]
IIE Debenture 5]
iw | Total (bi + bii + Biil) B
"o ! Total investments (alii + bivl 4, 30, age
_5_ Current assets, loans and advances
- a Current assets
- i E Inuventories
___i A Storessconsumables including packing material &, 5A, BEA
i_é Raw materials 5]
E_E Stock-in-process 5]
{0 | Finished Goods/Traded Goods B
{E | Total 1A+ iB + iC + D) &, 58,068

Report 5.1.4: Page 4 of Computation of total income and tax thereon (ITR-4)
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5.2  Computation of total income and tax thereon (ITR-5) (SRITRR5R)

This report shows the computation of total income and tax thereon. This report is

generated for the return form type ITR 5.Criteria for selection is entered through the

Parameter Form.

The following figures show sample report output.

REFORT ID : SRITRRER IHCOME TA: DEPARTHEMT
USER ID @ Ul@E@eEl
COMPUTATION OF TOTAL IMCOME AMD TAX THEREOM [ITR-51
PAM : AARPCA3V4F Hzzessment Year : 28606-@7 Date of Filing : 18-AUG-B&

Hizessee Name H SHRI DHARAM CHARMD
AD0 : DEL < C_~ 2@

: OLO-AC G5 CIR 8(1]
PART-A GEMERAL

DATE : 15-FEEB-B2
E: 1 of 28

Ack Mo. @ 9856743

MHame 1 FAN
DHARAM CHAMD ! ARAPCAZT4F
I= there any change in the_name? If wes, please furnish the old name
Flat- Door<Block Ho Hame Of Premises<Building-Uillage Date of formation (DD</HHAAMNY)
E<122-51 SECTOR-12 R.K PURAM MEW DELHI HEW COR FLATS R.K PURAM 12-12-19208
FoadsStreet-Fost Off ice HreasLocal ity Status : .

Any other AOP/BOP artificial
STREET MO.12 P.0O R.EKE PURAM R.E PURAM Juridical person
TownCitusDistrict State i Pin Code H i
HEW DELHI AHDAMAM AMD MICOBAR ISLAMDS | 118819 ??Eggn E%ggome E 1120R1
Email Address | (STD Code)-Phone Mumber e :
nigarish.hidavatul lah@rediffrail.com i B9ETEC4328 2428672901 [ Section iFrln 3 i 115001
Desiagnation of Assessing Off icer (Ward-Circle) ITO WARD 2301) P DEL ~ C » 288 - 1 boae) EBene e Si
Whether Original or Rewised Return? (Mark "K") [ 1 0riginal [X]1 Rewised
If revised, then enter Receipt Ho. and Date of filing original return (DDWMHAYYSYD i 12245673901 23456 | B2-81-26087
Resident ial Status (Mark "R') [X] FResident [ 1 Hon-Resident [ 1 Resident but Hot Ordinarily Resident
In the case of non-resident, is there a permanent establishment (PE) in India (Mark "X"1 [ 1 %Yes [=1Mo

Whether this return is being filed by a representative assessee™ (Mark "X"1 [ 1Ves [¥IMo If yes,furnish following information

[all Hame of representative S
_FE] Address of the representative S
_?;; Permanent Account Mumber (PAM) of the representative S

Are wou liable to maintain accounts as per section 44AA? (HMark "7 [ 1 Yes [¥1 Ha

Are you liable for audit under section 44AB? (Mark K" [h] Mes L 1M, If wes, furnish following information-
(ali Mame of the awditor sianing the tan audit report LOKESHUAR SAXEHA
_EET Mermbership no. of the auditor s01224

(el Hame of the auditor (propeistorchips fioml SAXEMA INOUSTRIES
_fET Permanent Account Mumber (PAM) of the proprietorships fFirm ADFR2345G
"(e1! Date of audit report. 11-83-2806

Report 5.2.1 Page 1 of Computation of total income and tax thereon (I TR-5)

REFORT I0O : SRITRRER IHCOME TAX DEFARTHENT
USER 10 : UlB@eal
COMPUTATION OF TOTAL IMCOME AMD TAX THEREOM (ITR-S)
FAM : ARAFCESY4F Assessment Year @ Z2B0E-E7 Date of Filing : 18-AUG-B&

HssesaEe Naee .ESHRI DHARAM CHAMD
* OL0-AC &S CIR S01)

DATE : 1E-FEEB-E2
PAGE : 2 of 28

Ack Mo. @ 9856743

A. | Whether there was any change during the previous wear in the partners-members of the firm<ROP-BOL : Yes
!lf 0-BETT/ ACIT CO. CIR 101} } partnerss members in the firm/AOP/BOI on Zist daw of HMarch, 2886
Mame and Address Percentage of share [if determinate) FPAH
1 Honda _Motor Co. Ltd 26
1, Chome, Hinami Aoyama, Tokyo,

z2 EBahadur Chand Inuvestrments 8.67 AARCE&TASF
Hero Magar, G.T. Road, Lu, Ludhianaz, PUMJAE - 1416883

=] Hero Cucles Limited ) .67 AAACH4&E7 3P
Hero Magar, G.T. Road, Lu, Ludhiana, PUNJAE - 141002

4 Hero Inwestments Ltd. . 8.67 AAACH4&E72H
Hero Magar, G.T. Road, Lu, Ludhianz, PUNJAE - 141883

g Naéesth Auto Ltd. i .21 AABCH2162M
C 2% 48 Focal Point Ludhi, Ludhiana, PUNJAE - 141002

Report 5.2.2 Page 2 of Computation of total income and tax thereon (ITR-5) (contd...)
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REFORT IO : SRITRRER
USER ID @ Ul@8@@1

INCOME TAX DEPRRTHEMT
COMPUTATION OF TOTAL IMCOME AMD TRX THEREOM (ITR-E)

PAM @ ARAPCEZV4P ssessment Year @0 208e-H7 Date of Filing @ 1B8-AUG-85

A
Assessee Mame : SHRI DHARAM CHAWD
AQ = DEL - C » Z0@ «
OLOD-AC G5 CIR 2(1)

OATE : 15-FEE-B2
PRGE : 2 of 28

Ack Mo. @ 9856743

Mature of business or profession, if more than one business or profession indicate the three main activitiess products
S Mo Code Description

I BaE4 Financial Service Sector — Financial service providers

I1 B1E5 Manufacturing - Drugs and Pharmaceut icals

I1I B2E4 Trading - Others

Iu B713 Service Sector - Trawel agents, towr operators

Report 5.2.3 Page 3 of Computation of total income and tax thereon (ITR-5) (contd...)

REPORT _ID : SRITRRER
USER ID : UiBeooi

IHCOME THX OEPARTHEHT
COMPUTATION OF TOTAL IMCOME AMD TAX THEREOH [ITR-E)
PAM : ARAPCEST4F Assessment “Year @ ZBEG-ET Date of Filing = 18-AUG-B&
Bssesses Mame ' SHRI DHARAM CHAMND
RO : DEL -~ C_< 2 1
OLO-AC G5 CIR 801)

Jun]
[e)
T

DATE : 15-FEB-@3
PAGE : 4 of 2@

Ack Ho. @ 98B6743

Fart A - BS BALAMCE SHEET AS OW 315T DAY OF MARCH, 2866
1 Partners’-members® fund
T a | Partners’ /members' capital 18, &8, BEd
_E_ Reserwes and Surplus
o i | Revaluation Reserve 25, Bae
_TLTL_E Capital Reserue B
_IHE Statutory Reserue B
_Tl;_i Ary other Reseruve B
T i Total (bi + bii + biil + Biw) 25, Ban
_;_ Total partners' members” fund (a + bul 1@, 25, BEd
_5“ Loan funds
T a | Secured loans
o i | Foreign Currency Loans B
_TLTL_E Rupee Loans
_“_i A iFrom Banks B
i_énime others B
| iTotal ( LiiA * iilB) @
ili} Total (ai + aiiCl @
_E_ Unsecured loans
o i iFrom Banks B
_TLTL__EFI‘DN others B
Tiii iTotal (Bi + biid @
"z ! Total Loan Funds (aiii + biii) @
"2 | Deferred taw liability @
"4 | Sources of funds (lc + 2o + 3) 18,25, 608

Report 5.2.4 Page 4 of Computation of total income and tax thereon (I TR-5) (contd...)
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5.3  Computation of total income and tax thereon (ITR-6) (SRITRR6R)
This report shows the computation of total income and tax thereon. This report is

generated for the return form type ITR 6.Criteria for selection is entered through the
Parameter Form.

The following figures show sample report output.

REPORT ID : SRITRRER INCOME TRX DEPRARTHMENT OATE : 14-FEB-@3
USER ID : UiB66E1 PAGE : 1 of 21
COMPUTATION OF TOTAL IMCOME AWD TAX THEREOW (ITR-£1
PAM @ AARPCHIT4P Rsseszrent Year @ 2B0E6-A7 Date of Filing @ 18-AUG-B& Aok Mo, @ 9856743
Hzzesses Mame i SHRI DHARAM CHAND
0:OEL -~ C .~ 288~ 1
OLO-AC G5 CIR 201
PART-A GEMERAL
Hame FAH
DOHARAM CHAMD ARAFCEST4P
I= there any change in the company's name? If wes, please furnish the old name
Flat<Door-Block Mo | Mame Of PremisesBuilding-Village Date of incorporation [OOCMRYYYY)
E<123+51 SECTOR-12 R.K PURAM HEW DELHI i HEW OOR FLATS R.EK PURAM 121241928
Road<Street Post ffice i AreasLocality %ﬁ ak?o¢§§tlc COMpany i .
1 Ely 1
STREET MO.13 P.0 R.K PURRAH 1 R.K PURAM
Town-CitusDistrict i State | Pin Code 1If a public company weite 1,1
i i and if private weite 2,(ag | [E]
HEW DELHI AMDAMAM AMD WICOBAR ISLAMDS 1§ 118819 per section 3 of Company Aot
Email Address i (570 Codel-Phane Humber ?e?ugn E%ncome 11120R]
I Lle 1B an I
nigarish.hidawatul lahErediffmail.com [ A9E7EE4220 2435675981 under ===
section  iFrin 1115001
Designation of Asseszing OFficer (Wapd/Cipcle) ¢ ITO WARD 3301 | OEL ~ C ~ 288 ~ 1 {Benefits |
Whether Original or Revised Return® (Hark "#") [ 1 0Original [4¥] Reviszed
If revised, then enter Receipt Mo. and Date of filing original return (DO/MHAYYYYD H 12545675901 25456 | A28/ 2067
Residential Status [Mack "®*] [¥] Resident [ 1 Hon-Resident [ 1 Resident but Hot Ordinarily Resident
In the case of non-resident, is there a permanent establishment (PE! in India (Mark "¥*) [ IMes [%] Ho
Whether this return is being filed by a representative assessee? [ ] Yes [¥] Mo If yes, furnish following information -
[a]i Name of representative =
[b]i Address of the representat ive =
[c]i Permanent Account MHumber (PAN) of the representative =
Are woy liable to maintain accounts as per section 44AA7 (Mark "RK") [1Yes [¥1 Ho
Are you lishle e audit under section 44ABT (Mack "®') [H] Yes [1 Mo, If yes, furnish following information-
““““ { O-DCITS ACIT CO. CIR 101} } ——-
[a]iHame OT LHE aWulvol =usnuy wns rao SMOLE PEPOTE LOKESHWAR SH-ENA
[b]iﬂemberahip no. of the awditor 01234
[c]iHame of the auditor (proprietorships ficm) SHXEMA IMOUSTRIES
[d]iPermanent Account Mumber (PAM) of the proprietorships firm AOFR22456
[e]iDate of audit report, 11-83-2086

Report 5.3.1 Page 1 of Computation of total income and tax thereon (I TR-6) (contd...)
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REPORT ID : SRITRRGR IMCOME TR¥ DEPARTHMEMT OATE : 14-FEE-88

USER ID : UlG@aal PAGE : 2 of 21
COMPUTATION OF TOTAL IMCOME AMD TAX THEREON (ITR-6)

PAM : RARFCE3T4P Assessment Year : 2086-BF Date of Filing : 18-AUG-8& Ack Mo, @ 9856743

Hssessee Mame @ SHRI DHARAM CHAMD

A0 : DEL ~ C_» 2BA

OLD-AC G5 CIR &801)

Mature of company (write 1 if holding company, write 2 if a subsidiary company, write 2 if both, write 4 if any other)! 2

If subsidiary company, mention the name, address and PAM of the holding company
UIJITRSHUA IHUESTHMEMTS LTO, 174, MEW DELHI, DELHI-118415, AAACUE4IEK

If holding company, mention the name, address and PAN of the subsidiary companies

In case of amalgamating company, write the name of amalgamated company

In case of amalgamated company, write the nare of awmalgamating company

In the case of demerged company, write the name of resulting company
M5 LAKSHMI MARAYAMAM AWMD RAKESH KUMAR IMOUSTRIES PUT. LTO. FARIDABAD

In & case of resulting company, write the name of demerged company

Particulars of Managing Director,Directors,Secretary and Principal officerlis) who have held the office during the previows year

S.Mo Hame | Designation H Residential Rddress | PAH

1 Sh. Toshiaki Hakagawa Joint Hanaging Director ¢ 24, West End, Mew Delhi RELPH73EZK
2 Sh. Pawan Munjal M.0. and CEOD B 189, Greater Kailash, P ACGPHME180
3 Sh.Takao Equchi Whole time Director C 2-2, Uasant Uihar, Hew FAHFEBES1.
4 ﬁﬂﬁjgfljmohan Lall Chairman B 189, Greater Kailash, P ADEPME1ZE

Report 5.3.2 Page 2 of Computation of total income and tax thereon (I TR-6) (contd...)

Page 34 of 70



AST INSTRUCTION NO. 65 DATED 10-03-2008

REPORT ID : SRITRRER IMCOME TRX DEPARTHMEMT OATE : 14-FEB-BS
USER 1D : UiBBse] PAGE : 3 of 21
COMPUTATION OF TOTAL IMCOME AWD TRX THEREOM (ITR-61

PAM = AARFCE374F Hssessment Vear @ 2B0E-B7 Date of Filing : 18-AUG-BE Ack Mo. @ 98E&743

Assesses Mame : SHRI OHARAM CHAMD

A0 ¢ DEL ~# C ~ 268 -

OLD-AC G5 CIR &801)

Fart icu lars of persons who were beneficial owners of shares holding not less than 18X of the woting power at any time of the

prEy (OUs year

2. Ho. Mame and Address Fercentage of shares held PAN

1 Honda Motor Co. Ltd, 26 =
11, Chome, Minami Rovama, Tokwa,

2 Bahadur Chand Investments 8,67 ARACB&FEEF
Hero Magar, G.T. Road, Lu, Ludhiana, FUNJAE - 141883

3 Herao Cycles Limited 8,67 ARACH487 3R
Hero Hagar, G.T. Road, Lu, Ludhiana, FUNJAE - 141883

4 Herao Inwvestments Ltd. . 8,67 ARACH48TEN
Hero Hagar, G.T. Road, Lu, Ludhiana, PUNJAE - 141663

5 Hagestlc Auto Ltd. ) ) Bl ARBCHZ162M
C 39 48 Focal Point Ludhi, Ludhiana, PUNJAE - 1416863

1 Are wou & public sector company as defined in section 2036A) of the Income-tad Act Act Yes
Are you a company owned by the Reseruve Bank of India Yes
Are %ou a company in which not less than forty percent of the shares are held [(whether Mo
singly or taken together) by the Gowernment or the Reserve Bank of India or a
corporation owned by that Bank

4 Hre you 3 banking cumpang 38 defined in clause (cl of section 5 of the Yes
Banking Regulation Act, 1949

5 Hre woy & scheduled Bank being a bank included in the Second Schedule to the Reserve Ho
Bank of India Act

3 Are you 3 company re?Latered with_Insurance Fegulatory and Development Puthoritylestablished Ho
under sub-section (1] of section 3 of the Insurance Regulatory and Development Authority Act, 19991,

) Are wou & company being & non-banking Financial Institution Mo

Report 5.3.3 Page 3 of Computation of total income and tax thereon (I TR-6) (contd...)

REPORT IO : SRITRRER IMCOME TR DEPARTHENT
IJSER I0 & L19@asi
COMPUTATION OF TOTAL IMCOME AMD TAX THEREON (ITR-€)
FAN * ARAPCAIT4P Aszecement Year @ 2HEG-B7 Oate of Filing & 18-AUG-B6

Aezescee Hame ¢ SHRI DHARAM CHAMD
RO : DEL 7 C ~ 208 /

" 0l0-Ac 63 CIR 811D

OATE : 14-FEE-BS
FRGE : 4 of 21

Aok Mo, @ 9856743

Mature of business or profession, if more than one business or profession indicate the three main activities/ products
5. Mo, Code Descript (on

I #8264 Financial Service Sector - Financial service providers

II B1a5 Hanufacturing - Drugs and Pharmaceuticals

III B284 Trading - Others

Iy A713 Service Sector - Travel agents, tour operators

Report 5.3.4 Page 4 of Computation of total income and tax thereon (I TR-6) (contd...)
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5.4 Depreciation on Plant and Machinery (SRSCHDPM))
This report shows the Details of Income from Depreciation on plant and Machinery.

Criteria for selection are entered through the Parameter Form.

The following figures show sample report output.

REFORT _ID = SRICHOPM
USER 10 ¢ Ul@@8e1

PAM @ AARFCAZV4P

Hzse
RO

;
ITO WARD 2301)

INCOME TR¥ DEPARTHENT
Schedwle OPM @ Depreciation on Plant and Machinery (ITR-4)

Azsessment Year ' 28@7-B3

ssee Mape ¢ SHRI DHARAM CHAWD
El C # 288

Date of Filing ¢ S-AUG-G7

ORTE : 15-FEB-@3
PRGE : 1 0Of 2

Ack Mo. @ 181181

11

12

18

Block of assets

Plant and machinery

Rate [H]

15
[l

30
[iil

48
[iiil

ca
[iwl

£
[l

2a
{vi)

16
(uii)

Weitten down value on the
first day of previows year

2,80, Bad

23, BEg =

Additions for a peried of
188 days or more in the
previols year

4%, 0ae

Considerat ion or other
realization during the
previous year out of 3 or 4

Amount on which
depreciation at full rate
to be allowed (3 + 4 -5)

2,45, B

23, BaE =

Additions for & period of
less than 188 days in the
previoys year

39,880

Considerat ion or other
realizations_during the
year out of 7

av, pag

Amount on which
depreciat ion at_half rate
to be allowed (7-3)

12, a8

Depreciation on & &t full
rate

36,750

11,568 -

Depreciation on 9 at half
rate

Ll

Additional depreciation,
if any, on

Additional depreciation,
if any, on

Report 5.4.1: Part 1 of Depreciation on Plant and Machinery
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REFORT 101 SRACHOPH INCOME TR DEPRRTHENT OATE & 18-FEE-A9
ISER 10 + L1agaa! PAGE : 2 0f &

Schedyle OPH & Depreciation on Plant and Machinery (ITR-4)
PAN : ARAPCAITLP Hssescment Year ¢ 28A7-03 Oate of Filing & S-AUG-HY Ack Mo, o 181181
Bsseszee Mame ¢ SHRT OHARAH CHAND
A0 s OEL / C /7 208 /1
IT0 WARD 33i1)

14 3t 65l

Tatal degreclatlon*
(1a+11+12413)

{5 | Expenditure incurred in
| connect Lon with transfer
| of assets assets

]

{6 | Capital Eainsf loss ynder
1 section S (5 + 8 -3 7

B

{7 | ritten doan valie on the
| last daT of previous yeark
|6+ 9 -14)

2,19,

Report 5.4.2 : Part 2 of Depreciation on Plant and Machinery
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Annexure B

Processing Logic for
AST Softwarefor
FormNos. ITR4,ITR5and ITR 6 filed
For AY 2007-08
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Annexure B Processing Logic

The following section describes the screen specifications for processing. The section will
describe the function of each screen, screen description, tables used in processing.

Annexure B 1.1 Program ID: SMALCBND

Initiate processing of return details for Return forms

2. On entering the Initiate Processing Screen in the enter query mode, the following
information will be entered:
a. Bundle AO Code

b. Receipt Year ( the year for which the processing will be initiated )
c. Bundle Number (for which the processing will be initiated)

3. On execution of the query by clicking on ‘Execute Query’ the allocated AO code will
be populated on the screen. The AO will choose ‘Yes’ from the drop down menu
and will save the data. The message will be displayed to the AO “Transaction
complete: records applied and saved “.

4. The AO will choose mismatch report type, create status, and print status.
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2 ITD - [SMALCBND: Initiation of Processing |
ﬁ.ﬂctinn Edt Field Record Query Help Window

vy (¥ «=» S@F @RN %7 - F & BB

Processing Mismatch Report
Bundle A0 Code Reptyr Bundle  Allocated AQ Code Creation? Type

R ansferred AQ Code  Create Status  Print 2 Print Status
b & T @ ek b o [ E®=] ontie [Foralcases =]
T B e - | e - ot - |

=

J I | N |
I -
=l

J - N
IR s | [/
S N N | O
LT gl {11 T & - | ]
| | | B B B

| Metch DS Entries |

Screen 16 : Initiation of Processing

5. By clicking the button “On Line” this starts processing for particular selected bundle

number. The message will be displayed “This bundle is now ready for processing”.

ITD Application Informative Note E|

\‘!‘) [-A5T26070 ¢ This Bundle is now ready For processing |

H e

1
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Annexure B 1.2 Program ID: SMPROC

1. Initiate processing for particular selected bundle has been completed, AO enters
the PAN in the SMPROC screen in enter query mode. This program will start
processing of 143(1) of return details for Return forms applicable till date. (Refer
Screen 17 Processing)

2. On entering the PAN and assessment Year in the SMPROC screen, and after
executing query the following information will be displayed:

a. Bundle AO Code

b. Receipt Year

c. Bundle Number

d. Acknowledgement number
e. Name of Assessee

f. Date filed

Value of Fringe Benefits

7 @

Return income
i. Individual status of the Assessee

3. Processing details displays date started, due date, status of processing, and
section of processing. If the order is passed then display ‘Date Order Passed’ which
shows the date at which the order passed.

4. FBT processing details showing date started, due date, status of processing, and
section of processing. If the order is passed then ‘Date Order Passed’ field will
show the date at which the order is passed.

5. Date started will be system date (today’s date) and status will be “In Progress”. If
any particular case is monitored by CIT then ‘Monitored by CIT’ flag is checked.

6. SMPROC screen display following buttons
a. Return Details: - On clicking this button the, AO will be able to view the return

details filed by the Assessee. After checking details in ITR form user will return

to the processing screen.

b. All Returns: - On clicking this button the, AO may view the all returns filed by the

Assessee.

c. Hold: - On clicking this button the, AO may view the holding details like date of

holding and holding reason if any.

d. FBT Hold: - On clicking this button the, AO may view the FBT holding details if

applicable.
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e. Hold Details: - On clicking this button the, AO may view the holding details like

date of holding and holding reason if any.

f.  FBT hold details: - On clicking this button the, AO may view the FBT holding

details if applicable.

g. Adjustment & Demand: - On clicking this button, the AO will go to the
SMREGDMD form for demand processing of | TAX and FBT.

' [TD - [SMPROC:Processing]
ﬁ.ﬁctinn Edit Field Record Query Help  SWindow

Bav N 2V «3 B@E BBN =% % (mm

Return Details| All Returns| Hold | Hold Details Adjustments & Demand
FBT Hold | FBT Hold Details

—— Return
Bundle AD Ccu:lelc_’l_h_ Receipt Year W -|ﬁ Bundle Nurnber |_D m
Atk No. (14022007 Assessment Year 2007 -W Covered ufs 119(2)iby [
FAN |4&A8CQ0096P Mame |M,I'S QUEEMNS COMSTRUCTIONS PRIVATE LIMITED

Date Filed [30/04fz007  Yalue of Fringe Benefits |266EIIZIDEI

Return Income | 1300000

Individual Status |D0mestiu: company in which public is substantially interested [I]

— Processing Details

Date Stared [06/03/2008  Date Due Status |in Progress v |  Covered uis 118(2)ia) [
Section |143(1)

— FBT Processing Details

Date Started [oe/oajzong Date Due Status |in Progress *| Covered ufs 113(2)(z) [
Section [115wEL1) Wonitored by CIT | Date Order Passed

Monitored by CIT [ Date Order Passed

Screen 17 Processing
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Annexure B 1.3 Program ID: SMREGDMD

1. This screen execute once the AO has started processing u/s 143(1) in SMPROC
screen. This program calculates tax based on return details submitted by the
Assessee applicable for particular assessment year. (Refer Screen 19 : Demand
Processing)

2. SMREGDMD screen displays the following information

a.

b.

PAN of the Assessee

Assessment Year

Name of Assessee

Section under which processing was done
Assessed income

Agricultural income

Ref. stat: - In case of refund, AO will select ref. stat as released and then save
the data.

Int. u/s 244A:- If any refund, the interest u/s 244A will be calculated, AO can
modify interest u/s 244A and this amount will be deducted from the interest and
tax payable to calculate net amount payable.

3. SMREGDMD screen displays following buttons

Compute: - On clicking this button the SPS_COMPUTE package will be called
and it will compute all the taxes including gross tax, surcharges, education cess,
rebate, relief, tax payable, and net tax payable. SPS_COMPUTE package when
called will compute interest u/s 234 A, 234B, 234C and gross demand. AO may
modify the interest calculated u/s 234A, 234B, 234C. The following field will also

be calculated and displayed:

Tax credit to be allowed u/s 115JAA

Addnl Inc-tax+Intt payable on distributed profits
Addnl Inc tax

Tax/Interest on distributed profit u/s 115-0/115P
Tax & interest payable

Payments of Int. u/s 244A

Bal. amount u/s 244A

Int u/s 234D

Int. received u/s 234D

j- Bal.amount u/s 234 D

T Q@ "o 20 T o
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k. Interest u/s 220(2)

I.  Payments of Int u/s 220(2)
m. Bal. amount u/s 220(2)
n. Net amount payable

4. AO saves the data before viewing other details.

a.

¥ Order Dates |E

FBT Processing:-on clicking this button the FBT demand processing form
SMFBTDMD will be called.( Refer Screen FBT Demand Processing)

Notional Return: - For ITR forms Notional field is by default set to Doesn’t
Exist.

TCS/TDS Details: - On clicking details button, SMTDSPAY form will be
called and AO may view the TCS/TDS details of the Assessee.

Other payments Details: - On clicking details button, SMOTHPAY form will
be called and AO may view the advance tax, self-assessment details of the
Assessee.

Refund details:- in the case of refund, AO may view or enter the refund
details of the Assessee by clicking on the button on the form header. After
checking details in SMREFUND form and filling some information in that
form the AO will return to the SMREGDMD screen. (refer screen Refunds
due to regular demand)

Refund Address: - On clicking this button on the form header, the AO may
view refund address of the Assessee.

Remarks: - If AO selects Ref. stat as On Hold then on clicking this button
the AO may put some remarks for holding if any.

Previous demand: - On clicking this button, AO may check previous demand
if any.

Adjustment/addition: - On clicking this button on the form header, AO may
check adjustment or additions if any.

Print results: - On clicking this button on the form header, the following
window will be displayed showing the date of order passed, date of service,
notice period, date due. To pass the order of particular return AO will click
on the OK button displayed on this window.

Cate of Fassing of Order 03/03/2003 Cate of Service |19,|'|:|3,|'2|:u:|8
Motice Period {in days) a9 Date Due |

Default Zancel

5. Click on “OK” button the following screen will be displayed with calculated tax and
interest details as computed on the demand processing screens.
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# Current Demand %

iGross Demand: Tax credit to .PE1aE! ISDJﬁd [45000
urs
Grs Tax[45000 Surchargelo Addnl Inc Taeint payable
Edu Cesslo on distributed grofits

. TawInterest on distributed -

[Rebate [0 Relief |0 profit ufs 1150 15P |I'3
Tax & interest payable |0 B
Tax Pyblj45000 45000
v | gt TR | Int. ws Computed Modified
Computed Modified 244400

Int ufs 2344/0

| Payments of Int.ufs 2444 |0
Int ufs 2340 |
|

Bal.amount ufs 2444 |g
Int urs
2340 | |

Int wis 234cj0

Addnl. Tax |D Int. received uis 2340 |
Bal.amount uls 234D||:|
Gross Dermand 45000 Interest ufs 22002} [

FPayments of Int.ufs 22002 |g
Mo | Bal amount wis 22002 [o

Het Tax payable Refundable _

This Demand has changed. Do you want to
continue with these changed results

Screen 18 : Screen Showing Current Demand
6. Click on button “YES” on above window the order of the particular return will be
passed.

7. After passing the order the following field will be displayed on the demand
processing screens:-

a. Date of srvc.
b. Notice period
c. Date due
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#' ITD - [SMREGDMD:Demand Processing]

ﬁ.ﬂction Edit Field Record Query Help Window
R ‘% B

« = E W H BN

e

p=l P2 & B 3

| | Refund Details |

| | Refund Address |

Processing Details: PAN [8AKPPSZ12H  Asmt. 't [2007-05
Section 143 (1) rha |

Marme |SMT RATHI MUDDU POCOIARY

Dt Order Passed |14/12/2007 Payments: TCSMDS 50000 Details

Adjustments: ¢ Dgonot Exist { Exist Oth Payments 150000 Details
Assessed Inc 1010000 Agriculture Ine Tatal | 200000
Hotional Return: (% Doesn't Exist ( Exists VEEEIE IR SRR |
G Addnl Inc-tax+Intt payable
Dermat: | | covered uis 119(2)a) ™| ™ on distibuted profits 0
. Addnl Inc. Tax il
Grs. Tax 241000 Surcharge | mooa | atnd '”;ﬂ Pal'jd_ ibuted
ainterest on distibuted
Edu Cess | 4960 profit uis 115-001145F
Rebate | i} Relief | 0 Tax & interest payable 65497
Computed Moddified
Tax Pyhl | 241000 gt Tax | 252980 Int, U] 0
i 2448
Computed Modified | © Payments of Int.ufs 2444 | il
Int ufs 2344 | 3060 | Bal.amaunt u/s 2444 | 0
Int. ufs 2348 | S466 | Int uis| |
234D
Int. u/s 234C | 4011 | Intreceived ws 2340 |
Addnl. Tax | e Bal.amount uis 234D | 0
Gross Demand | 268497 Interest ufs 22002 | i
Delay Attributable to Assessee u/s 244A: Fayments of Int.urs 22002 | ]
DelayFrom Dt [ DelayToDt[ Bal.amount uis 220(2) | d
Het Amount payable | £3500

=

Ref. Stat - Remarks Ot of

Screen 19 : Demand Processing

Srvc. Mice. Prd.[29 Dt Due
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Program ID: SMFBTDMD

1. This screen will execute after the AO has started processing u/s 143(1) in
SMPROC screen and the AO clicks on the FBT Processing Button on the
SMREGDMD Screen. This program will calculate FB tax based on FBT return
details submitted by the Assessee applicable for particular assessment year.
(Refer Screen 19 : Demand Processing)

2. The following information will be displayed on the screen of SMFBTDMD:-

a
b
c.
d
e
f.

g.

PAN of the Assessee

. Assessment year

Name of the Assessee

Section under which processing is done
Date of order passed

Adjustment :- by default set to Do Not Exist

Assessed value of Fringe Benefits

3. The following buttons will be display on the Screen:-

Compute: - on clicking this button the following field will be calculated automatically
and AO may modify the interest calculated u/s 115WJ (3), 115 WK, 244A and
displayed on the screen:-

a.

b.

Total FBT Payable
Surcharge

Education cess

Net tax

Int u/s 115 WJ(3)

Int u/s 115 WK

Gross demand

Other payments

Tax and interest payable
Interest u/s 244A
Payments of interest u/s 244A
Balance amount u/s 244A
Interest u/s 220(2)

Payments of interest u/s 220(2)
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o. Balance amount u/s 220(2)

p. Net amount payable

4. Refund details:-in the case of refund, AO may view and enter the refund details of
the Assessee by clicking on the button on the form header. After checking details
in SMREFUND form and filling some information in that form the AO will return to
the SMFBTDMD screen. (refer screen Refunds due to regular demand)

5. Other payments Details: - On clicking details button, SMOTHPAY form will be
called and AO may view the advance tax, self-assessment details of the Assessee.

6. Remarks: - If AO selects Ref. stat as On Hold then on clicking this button the AO

may put some remarks for holding if any.

N

After passing the order the following field will be displayed:-

a. Date of srvc.
b. Notice period
c. Date due

£ - [SMEBTDMD: FBT Demand Processing]

ﬁ Action Edit Field Record Query Help Window

B Bl 23] == EWEE E@EN e e BEE

| Refund Details | |

PAN |AALCOO0I5P Asmt. YT ,W Mame |M,I'5 QUEEMS COMNSTRUCTIONS PRIVATE LIMITED
Section [115WEL rhw Dt Order Passed|
Adjustments: (+ DonotExist  ( Exist  Assessed Value of Fringe Benefits [2660000
Gross Demand: Compute Covered ufs 119{0¢a) [ Computed Modified
Int. uis 2448 | o
Total FBT Fayable [ 7aso00 Fayments of Intws 2444:[ g
Surcharge:[ 79800 Balamountufs 24dA:[ 0
Education Cess:[ 17556 Interestuis 22000 : [ 0
MetTax:[  go53se Payments of Intu's 22002 :[ 0
Int. uis 1154003 :|Compme“120?05 |mmhﬁe{I Bal.amount u's 220(2) - 0

Net Amount payable : 1018060

Int. ufs 1154k ;| o
Gross Demand :lw
Oth.Payments:] 0 Detais
Tax & Interest ,W

Payable :

Ref. Stat hd Remarks Dt. of Srvc. Mice. Prd. Dt. Due

Screen 20 : Screen FBT Demand Processing
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£ ITD - [SMREFUND:Refunds due to Regular Demand]

ﬁ.ﬁ.ction Edit Field Record Query Help Window

Bav iy T3 «0 E@E @@

e

Ledger Details Bank Details | Refund Address ‘

PAN |

Ast'r|

E Mame |M,I'S QUEEMNS COMSTRUCTIONS PRIVATE LIMITED

Address |GROLIND FLOOR, SHAILESH 94 A, LINKIMNG ROAD, SANTACRUZ (WEST), MUMBAL, MAHARASHTRA, 400054

Met Regular Demand ; | 47474 Met FET Demand ;

Amount to he Refu

nded:|

Regular Refund

Refund Details ! Arrear Adjustment

28871

Amount Payable To Remarks

| |F'.ssessee ﬂ | J
| | []]

| | [ ||

| | [-] i

FBT Refund

Amount Payahle To Remarks

| |F'.ssessee ﬂ | J
| | [ ||

| | [-]]

| | [ ] ki

Screen 21 : Screen refundsdueto regular demand
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Annexure B 1.5 Program ID: SBALCBND

1. This is the first step of processing batch wise and this program will initiate
processing of return details for Return forms applicable for receipt year. (Refer
Screen 22 Initiation of Processing-Batch)

2. On entering the Initiate Processing —-BATCH Screen, the following information will

be entered:

o Receipt Year (The year for which the processing will be initiated )

3. Then the AO will click on the Initiate Processing button to start processing for
particular receipt year.

¢ ITD - [SBALCBND: Initiation of Processing - BATCH]

ﬁnction Edit Field Record Query Help ‘Window

Blm e B ¢ 3 | & - IOPEN BRI RS -+ B ESE

Receipt vear - l_

Initiate Processing |

Screen 22 Initiation of Processing-Batch
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Annexure B 1.6 Program ID: SM143BAT

1. . After initiate processing batch wise for particular receipt year, the AO will start
processing batch wise according to particular receipt year and bundle no. AO will
select processing status as ‘In Progress’, after entering in the SM143BAT screen,

2. AO will go for execute Query mode. This program will start processing of 143(1) of
return details batch wise for Return forms applicable till date. (Refer Screen 23
Processing batch)

3. On entering the receipt year, bundle no and processing status in the SM143BAT
Screen and after executing query the following information will be displayed:

a. Acknowledgement no

b. PAN

c. Return income

d. Assessed income

e. Total prepaid taxes

f. Assessment year

g. Name of the Assessee

h. Gross demand

i. Demand/refund

j- Ref. status: - This field will show the current status of PAN.
k. Information/warnings/errors if any

A summary of no. of returns in progress, no. of returns put on hold and no. of returns for
which processing has been completed will be displayed at the bottom of the screen.
4. In this SM143BAT screen following buttons are provided:-
a. Compute: - On clicking this button the batch wise processing of all PANs will be
started.
b. Pass order: - On clicking this button the AO may pass the order batch wise.
Print report: - On clicking this button the AO may print the report.

Return details: - On clicking this button the AO may view the return details of
the Assessee.

e. Bank details: - On clicking this button the AO may view the bank details of the
Assessee.
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4! [TD - [SM143BAT:Processing(batch)]

ﬁ.ﬁction Edit Field Record Query Help Window
Lavy T3 ¢« BEE B@BN 2%7 -+ §BE

Compute | Passorder | Print Repark | Return Details | Biank Details |
— Process ws 143(1)

BundieA0:fpeL ¢ 1 [ [@ JuisdictionAlocated 80 PEL ¢ 1 |t Reseiptvr:-for g

BundleNo. :fo [t -p i Processing Stalus : [InProgress  ~
AckMNo,  PAN Return Income  Assessed Income Tot Prepaid Taxes Processing Status
AstYr.  Assesses's Mame Grogs Demand  DemandiRefund Ref Status  InformationsiamingsiErrors
100 [RAAPTOISOP  |-39000 201000 | IIn Progre ¥ | [-
2007 |TENDULKAR SACHIN | | | - -
|134 |F\.C\.|'-\PK0016C |?8?8? |153995 | |In Progre ﬂ Information : You are working | [
|2EID? |KUM AR DILTF | | | ﬂ on revised return, =
254 |acapserzek 300 14100 | |In Progre ~ | =
2007 [SINGHEHLL | | | =]
545 [AAAPTODDAD  |1101430 1101485 | (InFrogre 7 B
Qoo7  THAGIRATIV KLMAR | | | - -
it [aeors7reoe |sad 18352 | IIn Progre ~ | |-
2007 (SHAH KALPANA NITIN | | | ka1 | -
Mo.of returns in Progresslsn Mo.ofreturmnsHoldlo Mo.ofreturns Completedln

Screen 23 Processing batch
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AnnexureC

Computation Rulesfor
AST Softwar e for
FormNos. ITR4,ITR5and ITR 6filed
For AY 2007-08
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Annexure C Computation Rules

Logic of Schedule Salary

i) SN 6 — Income chargeable under the Head ‘salaries’ = Total of 1+3+4+5
i) No negative values in SN. 1, 2, 3, 4, 5. If (-ve), to be taken as zero.

Logic of Schedule House Property

i) Sn. (1b) Can not be more than 1(a). If it is more than (1a) it should be made equal to 1(a).
ii) 1d = 1(b)+ 1(c) ........

iv) 1h = (1f+1g) .........

V) 1i=(1e-1h) ............

Vi) repeat the same process for other properties as well.

vii) 4c=(4a+4b+1i+2i+3i) ..... could be (+) as well as (-ve) also.

Logic of Schedule Business Profession

i) At Sn 6, balance = (1-2-3-4-5d).....
Sn 3 can not be (-ve)
ii)Sn(9)=7+8 ...
7,8 can not be negative, if so,to be taken as zero.
iii) Sn 10 =6+9.......
iv) Sn 12 (iii) =12i +12ii ....
e 12i should be = column6 of sch. DEP
o Ifcol. 6 of DEP <12i, take the value of col. 6 of DEP. for 12i . else, no adjustments in
12i.
v) Sn. 13= [{10+11-12(iii)}]....
vi). Sn14 of sch. BP should be = Sn. ‘6p’ of Ol
if ‘6p’ of Ol > Sn 14, then value of ‘6p’ of Ol to be taken at Sn 14 of Sch. BP.
else, no change in value of Sn. 14 Of sch. BP
vii) Sn (15) of sch. BP should be = value at ‘7i’ of Ol
if ‘7i’ of Ol > Sn 15, then value of ‘7i’ of Ol to be taken at Sn 15 of Sch. BP.
else, no change in value of Sn. 15 Of sch. BP
viii) Sn 16 should be = 8 AH of sch. Ol.
If ‘8 AH of sch. OI' > Sn 16, then value of ‘8 AH of sch. OI' to be taken at Sn 16. else, no
change in value of Sn. 160f sch. BP
ix) Sn 17 of sch. BP should be = value of ‘Of of OI’.
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If value of ‘Of of OI’ > value of Sn 17 of sch. BP, then value of ‘9f of OI’ to be taken at Sn. 17.

else, no change in value of Sn. 170f sch. BP
x) Sn 18 of sch. BP should be = value of * 11 g Ol ¢
If value of * 11 g Ol * > Sn. 18, then value of * 11 g Ol * to be taken at Sn. 18. else, no change in
value of Sn. 180f sch. BP
xi) Sn. 24= (14+15+16+17+18+19+20+21+22+23).....
values of 14 to 23 can not be( —ve) .ignore, if —ve.
xii) Sn 26 should be = col. vii(4) of sch. ESR
If value of col. vii(4) of sch. ESR < Sn. 26, then value of col. vii(4) of sch. ESR to be taken for
Sn. 26. else, no change in Sn. 26.
xiii) Sn. 27= col. 8B of OlI.
If value of ‘col. 8B of OI' < Sn. 27, then value of ‘ col. 8B of Ol.’ to be taken for Sn. 27.else, no
change in Sn. 27.
xiv) Sn. 28 should be =col. “10g of Ol 1
if value of col. “10g of Ol * < value of Sn. 28, then value of col. “10g of Ol ‘ to be taken for Sn.
28. else, no change in Sn. 28.
xv) Sn. 29 (c) = 29b-29a.........
xvi) Sn. 31= 25+26+27+28+29¢+30.....
xvii) following can not be —ve. If so, to be taken as zero.
7,8,9,12,14,15,16,17,18,19,20,21,22,23,24,25,26,27,28,29,30,31.
Xviii) Sn. 32= 13+24-31......
ixx) Sn 33(xii) =) (33i to 33xi) .....
Following values can not be —ve , if so to be taken as zero.
33i, 33ii,33iii,33iv,33v,33vi,33vii, 33viii,33ix, 33x.
xx) Sn. 34= 32 +33(xii)....
xxi) Sn. 35i = Sn 6 of sch. 10A
If Sn 6 of sch. 10A < Sn. 35i, value of Sn 6 of sch. 10A to be taken for Sn. 35i. else, no
change in 35i.
xxii) Sn. 35ii = Sn ‘ d of sch. 10AA’
If Sn ‘d’ of sch. 10A < Sn. 35ii, value of Sn ‘d’ of sch. 10AA to be taken for Sn. 35ii. else, no
change in 35ii.
xxiii) Sn. 36= 34-35v..........
xxiv) Sn. B41 = 38+39-40.........
xxii) Sn. ‘C’ = A37+ B41 ..........

Logic of Schedule Depreciation on Plant and Machinery

i) Values in row # 6= (3+4-5) for each % rate column....
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li). Col. # 10= rate * values in row no. 6........

iii). Values in row no. 9= (7-8) for each % rate....

iv) col. # 11=rate * values in row no. 9........

v) Sn. 14 = (10+11+12+13)

vi) Values in col.10,11,12,13 can not be —ve, if so , take it to be zero.

vii) Value in col. 16 can not be —ve.

Col. # 16 , if >=0, then =(5+8-3-4-15)

Viii) Value in col. 17=(6+9-14)

Value of 14 can not be > total of (6+9). If so, it should be made equal to sum of (6+9).

Logic of Schedule Depreciation on other assets

i) Values in row #6= (3+4-5) for each % rate column. .......
ii) Values in row #9= (7-8) for each % rate column. .......
iii) Values in row #10= rate * value in row #6.....
iv) Values in row #11= rate * value in row #9.....
v) Value in col.14=(10+11+12+13+14)
-values of 10,11,12,13 &14 can not be ( -ve) . if so, to be taken as zero.
vi) Values in col. 16 can not be (-ve).
Col. 16, if —ve, to be taken as zero.
Col 16, if >=0, then it should be = (5+8-3-4-7-15)
Values of 5,8,3,4,7,15 should not be —ve.
vii) Value in col 17 = (6+9-14)
Value of 14 can not be > (6+9). If so, it should be taken as (6+9).

Logic of Schedule Summary of depreciation on assets

i) Sn. 1 a =(14i) of DPM.........

ii) Sn 1 b= 14ii of DPM.........

i) Sn 1 c= 14iii of DPM.........

iv) Sn 1 d= 14ivof DPM.........

v) Sn 1 e= 14vof DPM.........

vi) Sn 1 f= 14vi of DPM.........

vii) Sn 1 g= 14vii of DPM.........

viii) Sn 1 h = (1 a+1 b+1 c+1d+1e+1f +1g).....

ix) Sn. 2a =(14i) of DOA.........

x) Sn. 2b=(14ii) of DOA.........

xi) Sn. 2c=(14iii) of DOA.........

Xii) Sn 2 d= (2a+2b+2c) ......

xiii) 2a, 2b, 2c can not be < 0, if so, take it to be zero.
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xiv) Sn. 3= 14 iv of DOA......

xv) Sn4 =14 vof DOA .......
xvi) Sn. 5 = 14 vi of DOA......
xvii) Sn 6 = (1h +2d +3+4+5).....
1h, 2d, 3,4,5 >=0, no —ve values.

Logic of Schedule Deemed Capital Gains on sale of depreciable assets

i) Sn. 1a =col 16i of DPM

ii) Sn. 1b =col 16 ii of DPM

iif) Sn. 1c =col 16 iii of DPM

iv) Sn. 1d =col 16 iv of DPM

v) Sn. 1e = col 16 v of DPM

vi) Sn. 1f = col 16 vi of DPM

vii) Sn. 1g = col 16 vii of DPM

viii) Sn. 1h= ( 1a+1b+1c+1d+1e+1f+1g)..............
ix) Sn. Ih can not be negative.

X) Sn. 2a = col 16 i of DOA

xi) Sn. 2b = col 16 ii of DOA

xii) Sn. 2c¢ = col 16 iii of DOA

Xii)Sn.2d =(2a+2b + 2¢)......c.oenennn.n.

xiv) Sn 2d can not be negative.

xv) Sn. 3 = col 16iv of DOA

xvi) Sn. 4= col 16v of DOA

xvii) Sn 5= col 16vi of DOA
xvii)Sn.6=(1h+2d+3+4+5)..........cccenie
xix) Sn. 6 can not be negative. If negative, take nil.

Logic of Schedule Deduction under section 35(ESR)

i) Sn. 2 can not be negative. If negative, take nil.
i) Sn. 3 can not be negative. If negative, take nil.
iii)) Sn.4=col3-col2..................

iv) Sn. 4 can not be negative. If negative, take nil.

Logic of Schedule A short term capital gain

i) Sn. 1(a) can not be negative. If negative, take nil.
i) Sn. 1(b) can be either positive or negative.

iii) Sn.1c=(1a-1b)..ccceiiiiiiinnn.

iv) Sn. 1c may be either positive or negative.
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Sn. 1d can not be negative. If negative, take nil. Further if 1c is negative and 1d is

positive, 1d should be taken as nil.
Sn.1e=(1c—-1d )..ccceininnnnn.

Sn 1e may be negative or positive.

Sn 2 may be positive or negative.

Sn 3a can not be negative. If negative, take nil.

Sn 3bi, 3bii and 3biii can not be negative. If neg, take nil.
Sn3biv=(3bi+3bii+3biii).................
Sn3c=(3a-3biv)....ccceeinn..l.

Sn 3c can be positive or negative.

Sn 3d can not be negative. If negative, take nil.

Sn 3e can not be negative. If negative, take nil.

Sn 3e shall be taken as nil, if ( 3c + 3d ) is negative.
Sn3f=(3c+3d-3e).............

Sn4 =col6of DCG..............

Sn 5 can not be negative. If negative , take nil.
Sn6=(1e+2+3e+4+5).............

Sn 7 can be positive or negative.
SN8=(6-7)ccccun....

Sn 8 may be pos or neg.

Logic of Schedule A longrm capital gain

Xii)
xiii)
Xiv)

XV)

Sn. 1a can not be negative. If negative, take nil.

1b can be either pos or neg

1c can be either pos or neg

1d can not be neg. If 1c is neg, then 1d should be taken as nil.
Te=(lc=1d)ecciiiiiiiiii,

Sn 2 can be either pos or neg.

Sn 3a can not be negative. If negative, take nil.

Sn 3bi, 3bii and 3biii can not be negative. If negative, take nil.
Sn3biv=(3bi+3bii+3biii)................
Sn3c=(3a—-3biv)...cccceiiiiann.

Sn 3c can be positive or negative.

Sn 3d can not be negative. If negative, take nil.

If 3c is negative, 3d should be taken as nil.
Sn3e=(3c—-3d)....cccerennn.n.

Sn 3e can be pos or neg.
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Sn 4a can not be negative. If negative, take nil.

Sn 4bi, 4bii and 4biii can not be negative. If negative, take nil.
Sn4dbiv=(4bi+4bii+4biii).................
Snd4c=(4a-4biv)...................

Sn 4c¢ can be positive or negative.

Sn 4d can not be negative. If negative, take nil.

If 4c is negative, 4d should be taken as nil.
Snd4e=(4c—-4d)................

Sn 4e can be pos or neg.

Sn 5 can not be negative. If negative, take nil.
Sn6=(1e+2+3e+4e+5)............
SnC=(A8+B6)............

If no information provided in Sn D, then the whole amount of capital gains should

be taken as if accrued in first quarter.

Logic of Schedule Income from other sources

Xii)
Xiii)
Xiv)
XV)

XVi)

1a, 1b, 1c and 1d can not be negative. If negative, take nil.
le=(1la+1b+1c+1d)...........

1e can not be negative. If negative, take nil.

1f i and 1f ii can not be negative. If negative, take nil.
1fiii= (1fi+1fii)............

1g=(1e—=1fiii )ocooooenni.

1g can be pos or neg.

Sn 2 can not be negative. If negative, take nil.
Sn3=(1g+2).............

Sn 3 can be pos or neg

Sn 4a can not be negative. If negative, take nil.

Sn 4b can not be negative. If negative, take nil.
Sn4c=(4a-4b)...........

Sn 4c can be pos or neg
Sn5=(1g+2+3+4c)...........

Sn 5 can be pos or neg

Logic of Schedule Details of Income after Set off of current year losses

i)
i)

columns 1i to 1vi can not be negative. If negative, take nil.
Columns 2i and 2iii to 2vi should not be negative. If negative, take nil. Column 2ii

should be nil.
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Columns 2i to 2vi should be less that or equal to columns 1i to 1vi respectively. If

more, restrict to the values of column 1.

Col 2vii = ( 2i + 2ii + 2iii + 2iv + 2v + 2vi )...........

Column 2viii = ( 4c of sch HP — col 2vii )...........

Col 2vii can not exceed 4c of sch HP.

Columns 3ii, 3iv, 3v and 3vi should not be negative. If negative, take nil. Column 3i
and col 3iii should be nil.

Columns 3i to 3vi should be less that or equal to columns 1i to 1vi respectively. If
more, restrict to figures of column 1.

Col 3vii = ( 3i + 3ii + 3iii + 3iv+ 3v+3vi)...........

Column 3viii = ( A37 of sch BP — col 3vii )...........

Col 3vii can not exceed A37 of sch BP.

Columns 4i to 4v should not be negative. If negative, take nil. Column 4vi should be
nil.

Columns 4i to 4vi should be less that or equal to columns 1i to 1vi respectively. If
more, restrict to column 1.

Col 4vii= (4i + 4ii + 4iii+4iv+4v+4vi)...........

Column 4viii = ( 3 of sch OS — col 4vii )...........

Col 4vii can not exceed 3 of sch OS.

Col 5 = (col 1 —col 2- col 3-col 4)..............

Col 5 can not be negative. If negative, take nil.

Logic of Schedule Details of Income after Set off of Brought Forward Losses of earlier

years

vi)
vii)

viii)

col 1 is same as col 5 of CYLA.

Colmns 2i to 2vi should be less than or equal to columns 1i to 1vi respectively. If
more, restrict to figures of column 1.

Col 2vii = ( 2i + 2ii + 2iii + 2iv + 2v + 2vi ).......

Columns 2i to 2vii can not be negative. If negative, take nil.

Colmns 3i to 3vi should be less than or equal to columns 1i to 1vi respectively. If
more, restrict to figures of column 1.

Col 3vii = ( 3i + 3ii + 3iii + 3iv+ 3v + 3vi).......

Columns 3i to 3vii can not be negative. If negative, take nil.

Colmns 4i to 4vi should be less than or equal to columns 1i to 1vi respectively. If
more, restrict to the figures of column 1.

Col 4vii = ( 4i + 4ii + 4iii + 4iv +4v + 4vi)......

Columns 4i to 4vii can not be negative. If negative, take nil.
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Col5=(col1-col2-col3—-col4)..........

Col 5 can not be negative. If negative, take nil.
Col 5 viii = ( 5i + 5ii + 5iii + 5iv + 5v + 5vi )...
The order of set off of losses should be first column 2, then column 3 followed by

column 4.

Logic of Schedule Details of Losses to be carried forward to future years

first four cells under ‘loss from speculative business’ and ‘from owning race horses’
should be nil.

All the fields are either 0 or positive. If negative, make it nil.

Snix=(i+ii+iii +iv+v+vi+vii+viii ).............

Snxi=(iXxX—=X+Xi).c.oooooonln

Logic of Schedule Details Deduction under section 10A

1a to 1e can not be negative. If negative, take nil.
1f=(1a+1b+1c+1d+1e)...........

2a to 2c can not be negative. If negative, take nil.
2f=(2a+2b+2c+2d+2e).........

3a to 3c can not be negative. If negative, take nil.
3f=(3a+3b+3c+3d+3e)..........

4a to 4c can not be negative. If negative, take nil.
Af=(4a+4b+4c+4d+4e).........

5a to 5c can not be negative. If, negative, take nil.
5f=(5a+5b +5¢c+5d+5e)........
Sn6=(1f+2f+3f+4f+5f)........

Logic of Schedule Details Deduction under section 10AA

i)
i)

a to ¢ can not be negative.If negative, take nil.

f=(a+tb+c+d+e).............

Logic of Schedule Details Deduction under section 10B

a to e can not be negative. If negative, take nil.

f=(a+tb+c+d+e)............

‘f should be nil if return is filed after due date. If original return, then f should be nil if
return is filed after due date, otherwise it should be non negative. If negative, take
nil.In case of revised return, check if original was filed in time or not. If yes, it should

be non negative, otherwise take nil.

Logic of Schedule Details Deduction under section 10B

i)

a to e can not be negative. If negative, take nil.
Page 61 of 70



AST INSTRUCTION NO. 65 DATED 10-03-2008
ii) f=(a+b+c+d+e)..............

Logic of Schedule Details of donations entitled for deduction under section 80G

i) Ai to Av can not be negative. If negative, take nil.
ii) Avi = (Ai + Aii + Aiii + Aiv+ Av + Avi ).........
iii) Bvi = ( Bi + Bii + Biii + Biv + Bv + Bvi ).........

Bi to Bv can not be negative. If negative, take nil.
iv) Cvi=(Ci+ Cii+ Ciii+ Civ+ Cv+Cvi).........

Ci to Cv can not be negative. If negative, take nil.
V) D=(Avi+Bvi+Cvi)............

Logic of Schedule Details Deductions under section 80-1A

i) a to e can not be negative. If negative, take nil.
i) f=(a+b+c+d+e)............
iii) ‘f should be nil if return is filed after due date. If original return, then f should be nil if

return is filed after due date, otherwise it should be non negative. If negative, take
nil.In case of revised return, check if original was filed in time or not. If yes, it should
be non negative, otherwise take nil.

Logic of Schedule Details Deductions under section 80-1B

i) a to m can not be negative. If negative, take nil.
ii) ‘n= (atb+ct+d+e+f+g+h+i+j+k+l+m)...........
iii) ‘n should be nil if return is filed after due date. If original return, then n should be nil

if return is filed after due date, otherwise it should be non negative. If negative, take
nil.In case of revised return, check if original was filed in time or not. If yes, it should
be non negative, otherwise take nil.

Logic of Schedule Details Deductions under section 80-IC

i) 1 to 4g can not be negative. If negative, take nil.

i) ‘4h=(4a+4b+4c+4d+4e+4f+4qg).............

iii) 5=(1+2+3+4h)..............

iv) 5 should be nil if return is filed after due date. If original return, then 5 should be nil
if return is filed after due date, otherwise it should be non negative. If negative, take
nil.In case of revised return, check if original was filed in time or not. If yes, it should
be non negative, otherwise take nil.

Logic of Schedule Details Deductions under Chapter VI-A

i) No field can be negative. If negative, take nil.
ii) Sn k = ( f of sch 80IA).........
iii) Snm=(nofsch80IB)............
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iv) Snn=(50fsch80IC).........

V) Sns=sum(a:r)...........
Vi) 80C can not be more than 100000. If more, restrict to 100000.
vii) 80CCC can not be more than 100000. If more, restrict to 100000.
viii)  {80C + 80CCC + 80CCD } <= 100000. If more, restrict to 100000.
iX) { Total deduction under chapter VI A } <= {GTI — LTCG — (STCG u/s 111A)}. If
more, restrict to {GTlI - LTCG — (STCG u/s 111A)}.
X) 80 D <= 15000. If more restrict to 15000.
i) 80DD <= 75000. If more, restrict to 75000.
Xi) 80DDB <= 60000. If more, restrict to 60000.
Xii) 80U <= 75000. If more, restrict to 75000.
Logic of Schedule STTC

Details Rebate under section 88E

i) 1i and 1ii can be pos or neg.

ii) Tii=(1i+1ii)............

iii) 2 can not be negative. If negative, take nil.

iv) 3 can not be negative If negative, take nil.

V) 4 can not be negative. It can not exceed total tax payable.

Logic of Schedule SPI

i) the amounts may be pos or neg

Logic of Schedule Details Income chargeable to Income tax at special rates

i) Income column may be pos or negative.
i) Tax column can not be negative. If negative, take nil.
iii) Sn 11 =sum (i : 10ii).....c.coveiiiinan.n.

Logic of Schedule IF

i) Percentage share can not be negative. If negative, take nil.
i) “Amount of share in profit” can either be positive or negative.
iii) “ capital balance” can be pos or neg.

iv) Sn.6=(1+2+3+4+5).................

Logic of Schedule Details of Exempt Income (Income not to be included in Total

Income)
i) 1 to 6 can be pos or neg.
ii) SN.7=(1+2+3+4+5++6)..............
iii) 7 can be pos or neg.
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Logi of Schedule AIR
i) figures can not be negative. If negative, take nil.
Logic of Schedule Details of Advance Tax and Self Assessment Tax Payments of

Income-tax

i) Amount s can not be negative. If negative, take nil.

Logic of Schedule Details of Tax Deducted at Source on Income [As per Form 16
issued by Employer(s)]

i) columns 4, 5, 6 and 7 can not be negative. If negative, take nil.
i) column 8 can be pos or neg
Logic of Schedule Details of Tax Deducted at Source on Income [As per Form 16 A

issued by Deductor(s)]

i) columns 4, 6 and 7 can not be negative. If negative, take nil.
Logic of Schedule Details of Tax Collected at Source [As per Form 27D issued by the
Collector(s)]

i) columns 4, 6 and 7 can not be negative. If negative, take nil.
Logics built up in the Review of Return
Logic of Schedule MAT(New Schedule added for ITR5 and ITR6)

Book profit under section 115JB (3+ 4a to 4h — 5a to 5f)

1. Assign item 42 of Part A-P&L to Profit before tax as shown in the Profit and Loss
Account (3)

Add Income Tax paid or payable or its provision (other than FBT) (4a)

Add Reserve (except reserve under section 33AC) (4b)
Add Provisions for unascertained liability (4c)
Add Provisions for losses of subsidiary companies (4d)

Add Dividend paid or proposed (4e)

N o o b~ Db

Add Expenditure related to exempt income under sections 10, 10A, 10B, 11 or 12

[exempt income excludes income exempt under section 10(38)] (4f)

8. Add Depreciation attributable to revaluation of assets (4g)

9. Add Others (4h)

10. Reduce Amount withdrawn from reserve or provisions if credited to Profit and Loss
account (5a)

11. Reduce Income exempt under sections 10, 10A, 10B, 11 or 12 [exempt income

excludes income exempt under section 10(38)] (5b)
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12. Reduce Amount withdrawn from revaluation reserve and credited to profit and loss

account to the extent it does not exceed the amount of depreciation attributable to
revaluation of asset (5c)

13. Reduce Loss brought forward or unabsorbed depreciation whichever is less (5d)

14. Reduce Profit of sick industrial company till net worth is equal to or exceeds
accumulated losses (5€)

15. Reduce Others (5f)

Tax payable under section 115JB

Assign 10% of Book profit under section 115JB (6)] (7)

16. This field should not have negative values. If this field has negative value, system

will take it as zero.
Logic of Schedule MATC

Tax under section 115JB in assessment year 2006-07.(1)

No negative values to be entered. If negative value is entered, system will take it as
zero.

Tax under other provisions of the Act in assessment year 2006-07.(2)

No negative values to be entered. If negative value is entered, system will take it as
zero.

Amount of MAT liability in respect of assessment year 2006-07 available for

credit in subsequent assessment years [enter (1 -2) if 1 is greater than 2,

otherwise enter 0] (3)

IF (Tax under section 115JB in assessment year 2006-07 > Tax under other provisions
of the Act in assessment year 2006-07)

MAT Credit = (Tax paid under section 115JB - Tax paid under other provisions of
the Act)
Else

MAT Credit (A.Y.2006-07) = 0

Tax under section 115JB in assessment year 2007-08.(4)

No negative values to be entered. If negative value is entered, system will take it as
zero.

Tax under other provisions of the Act in assessment year 2007-08.(5)

No negative values to be entered. If negative value is entered, system will take it as
zero.

Amount of tax against which credit in respect of 3 is available [enter (5-4)if 5is

greater than 4, otherwise enter 0](6)
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IF (Tax under other provisions of the Act in assessment year 2007-08 > Tax under
section 115JB in assessment year 2007-08)
Amount of Tax against which Credit is available = (Tax paid under other
provisions of the Act reduce Tax paid under section 115JB)
Else

Amount of Tax against which Credit is available = 0

Amount of tax credit under section 115JAA [lower of 3 and 6] (7)

The Value for Tax Credit u/s 115JAA will be auto calculated by the system.

Balance MAT liability in respect of assessment year 2006-07 available for credit

in subsequent assessment years [enter (3 -7) if 3is more than 6, otherwise enter

01(8)

IF (Amount of MAT liability in respect of assessment year 2006-07 available for credit
in subsequent assessment years (3) > Amount of tax against which credit in respect of
3 is available (6))
Balance MAT liability in respect of assessment year 2006-07 available for credit
in subsequent assessment years (8) = (Amount of MAT liability in respect of
assessment year 2006-07 available for credit in subsequent assessment years
(3) - Amount of Tax Credit utilized under section 115JAA (7))
Else
Balance MAT liability in respect of assessment year 2006-07 available for credit

in subsequent assessment years (8) =0

Amount of MAT liability in respect of assessment year 2007-08 available for

credit in subsequent assessment years [enter (4 - 5) if 4 is greater than 5,

otherwise enter 0](9)

IF (Tax under section 115JB in assessment year 2007-08 > Tax under other provisions
of the Act in assessment year 2007-08)
MAT Credit = (Tax paid under section 115JB - Tax paid under other provisions
of the Act)
Else
MAT Credit (A.Y. 2007-08) = 0
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Logic of Schedule DDT

Additional Income Tax payable on dividend declared, distributed or paid (3)

The Value for this field will be auto calculated by the system = (Amount of any
dividend declared, distributed or paid * 12.5%)

Total Tax payable (4d) = (4a - 4b - 4c)

The Value for this field will be auto calculated by the system =

a. Additional Income Tax payable on dividend declared, distributed or paid (4a)
b. Add Surcharge on 4a @ 10% (4b)
c. Add Education cess on (4a +b) @ 2% (4c)

Additional income-tax Add interest payable (4d + 5) [6]

The Value for this field will be auto calculated by the system =
a. Total Tax payable (4d)
b. Add Interest payable under section 115P (5)
This field should not have negative values. If this field has negative value, system will

take it as zero.

Tax and interest paid (Total of v Schedule DDTP) [7]

The Value for Total Tax and interest paid will be auto calculated by the system and

displayed besides the Assessee provided value.

Net payable/ refundable [8]
IF (Total liability (6) > Taxes and interest paid (7))

Amount payable = (Total liability - Taxes and interest paid)

Else
Amount payable =0
IF (Taxes and interest paid (7) > Total liability (6))
Amount Refundable = (Taxes and interest paid - Total liability)
Else
Amount Refundable = 0
Logic of Schedule FBT

1. Free or concessional tickets provided for private journeys of employees or their family
members (the value in column ii shall be the cost of the ticket to the general public as

reduced by the amount, if any, paid by or recovered from the employee)
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Contribution to an approved superannuation fund for employees (in excess of one lakh

rupees in respect of each employee)

Entertainment

a
b.
c

d.

Hospitality in the business other than business referred to in 4b or 4c or 4d
Hospitality in the business of hotel
Hospitality in the business of carriage of passengers or goods by aircraft

Hospitality in the business of carriage of passengers or goods by ship

Conference (other than fee for participation by the employees in any conference)

Sales promotion including publicity (excluding any expenditure on advertisement

referred to in proviso to section 115WB(2)(D)

Employees welfare

Conveyance, in the business other than the business referred to in 8b or 8c or
8d

Conveyance, in business of construction

Conveyance in the business of manufacture or production of pharmaceuticals

Conveyance in the business of manufacture or production of computer software

Use of hotel, boarding and lodging facilities in the business other than the
business referred to in 9b or 9¢ or 9d or 9e

Use of hotel, boarding and lodging facilities in the business of manufacture or
production of pharmaceuticals

Use of hotel, boarding and lodging facilities in the business of manufacture or
production of computer software

Use of hotel, boarding and lodging facilities in the business of carriage of
passengers or goods by aircraft

Use of hotel, boarding and lodging facilities in the business of carriage of

passengers or goods by ship

Repair, running (including fuel), maintenance of motor cars and the amount of
depreciation thereon in the business other than the business of carriage of
passengers or goods by motor car

Repair, running (including fuel), maintenance of motor cars and the

amount of depreciation thereon in the business of carriage of passengers or

goods by motor car
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11. Repair, running (including fuel) and maintenance of aircrafts and the amount of

depreciation thereon in the business other than the business of carriage of passengers
or goods by aircraft

12. Use of telephone (including mobile phone) other than expenditure on leased telephone
lines

13. Maintenance of any accommodation in the nature of guest house other than
accommodation used for training purposes

14. Festival celebrations

15. Use of health club and similar facilities

16. Use of any other club facilities

17. Gifts

18. Scholarships

19. Tour and Travel (including foreign travel)

20. Value of fringe benefits (total of Column iv)

21. If answer to ‘1’ of Schedule-FBl is no, value of fringe benefits (same as20iv)

22. If answer to ‘2’of Schedule-FBl is yes, value of fringe benefits (same as20iv)

23. If answer to ‘2’of Schedule-FBI is no, value of fringe benefits ( 20iv x 3a of Schedule-
FBI + 3c of Schedule-FBI) Value of fringe benefits(21iv or 22iv or 23iv as the case may
be)

24.If 1 = yes and 2 = yes then

Value of Taxable fringe benefits: = Total of Value of Fringe Benefits.

25.1f 1 =yes and 2 = No then

Value of Taxable fringe benefits: = 3a/3b * Total of Value of Fringe Benefits.

(Value of Taxable fringe Benefits: = (Number of employees based in India /

Number of employees based outside India) * Total of Value of Fringe Benefits.)

26.1f 1=NO then
DISABLE (2)

Navigate to (3) total number of Employees
Value of Taxable fringe benefits: = Total of Value of Fringe Benefits.
Logic of Schedule FBT

Details of payment of Fringe Benefit Tax

Amount (Rs) cannot be negative. If this field has negative value, system will take it as zero.
Logic of Schedule DDTP

Details of payment of Dividend Distribution Tax
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Amount (Rs) cannot be negative. If this field has negative value, system will take it as zero.

Sum of Dividend Distribution Tax

If (Date of Declaration of Distribution or Payment of any Dividend profits of Domestic
Company (1 DDT Sch.)) > 14 days of (Date of Deposit (DDTP Sch.)) Then
Tax & Interest paid: = (Total of Amount Submitted (v of DDTP)) + Additional tax
of 1% Per Month to be charged on the (Total of Amount Submitted (v of
DDTP)).

General Conditions
1) If quarterly breakup of capital gains is not given, entire capital gains should be
taken in the first quarter for the computation of interest u/s 234C.
2) IfLTCG is less than 0, it can not be set off against STCG.

3) IfSTCGis less than 0, it can be set off against LTCG.

4) If original return is belated, i.e. filed after due date, the revised return is to be
treated as invalid.

5) For AY 2007-08, if original return is in time, then revised return can not be filed after
31/03/20009. If so, treat it as invalid. No processing should be allowed.

6) Revised return should be processed only if original return is entered.

7) Facility to view data entry screen from computation screen should be provided, so
that if there is any difference in computation, the user may directly access data
entry screen.

8) Facility to take print out of return/ schedule is provided from which screen.
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